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SHRI S. M. BANERJEE (Kanpur-: 
Sir, my submission is only this. 
This Bill is coming after such a lone 
time When Mr. Mirdha moved this. 
Bill, there were a lot of objections 
from all sides of the House .......• 

MR. CHAIRMAN: That Bill has 
already been passed. This is another 
Bill. 

SHRr S. M. BANERJEE: We do not 
know what is the object of the Bill. 
We want to know that. 

MR. CHAIRMAN: Item 19. 
THE DEPUTY MINISTER IN THE 

MINISTRY OF HOME AFFAIRS 
(SHRI F. H. MOHSIN): It is only 
to give effect to the recommendations 
of the Third Pay Commission con-
cerning AU India Services. 

SHRI S. M. BANERJEE: I want 
to speak on that. 

MR. CHAIRMAN: In that case 
we take up the Private Members' 
Business. When the House is not 
in agreement, We shall take up the 
Private Members' Business. 

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS 

FIFl"Y-THIRD REPORT 

SHRI S. P. BHATTACHAHyyA 
(Uluberia): I beg to move: 

"That this House do agree with 
the Fifty-third Report of the Com-
'mittee on Private Members' Bills 
and Resolutions presented to the 
House on the 24th March, 1975." 

MR. CHAIRMAN: The question is: 
"That this HOUGe do agree with 

the Fifty-third Report of the Com-
mittee on Private Members' Bills 
and Resolutions presented to the 
House on the 24th March, 1975." 

Th.e motidn was adopted 
15.37 brs. 

RESOLUTION RE: 
FASCISM IN THE 

Contd. 

GROWTH OF 
COUNTRY-

MR. CHAIRMAN: Now we take 
up further discus!Sion of the Resolu-
tion moved by Silri Shyamnanlian 
Mishra. The time allotted was 3 
hours and 30 minutes, and already 3 
hours and 15 minutes have been 
taken. I have got a long list of 
speakers here .. 

SHRI H. K. L. BHAGAT (East 
Delhi): The time should be extend-
ed. 

SHRI INDRAJIT GUPTA (Alipore): 
I have no objection to the ti-me being 
extended. But I want to seek a 
clarification from you. The next 
Resolution in order ot priority is 
mine whicil, on the last occasion, 
could not be moved by me. But 
under the rules, under the Directions 
by the Speaker, it was protected in 
the eense that because the time for 
Mr. Shyamnandan Mishra's ResolutiOn 
was extended, it did not mean that 
'my Resolution lapsed; it remained. 
But I want to know what will be 
the position now. As it is, if the 
whOle of tile Private Members' tJ:me 
today is taken up again with Shri 
Shyamnandan Mishra's Resolution, 
the whole of the time, I will not be 
in a position even to mOve my Reso-
lution. Then, does it lapse or Is it 
protected' for the next time? I want 
to know this. 

SHRI S. M. BANERJEE (lCanpur): 
Sir, I haVe no objection to the time 
for Shri Shyamnandan Mishra's 
Resolution being extended. But this 
must come to an end. We have not 
been able to come to a conclusion 8!9 

to who is fascist. I do not know it 
more time is needed. It is better that 
the matter is referred to arbitration. 

Another thing .is that Mr. Indra-
jit Gupta's Resolution, the next 
Resolution, is extremely rmportant. 
This ie International Wamen's Year, 
I want that he should be allowed 
at least to move his Resolution. 

Another request of mine is that, 
during this year, the International 
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[Shri S M. Banerjee] 
Women's Year, there should be some 
women Chairmen. Some ladies-should 
be included in the panel of Chair-
man. It is a shame that in our 
HouGe there is no lady Chairman. 

MR. CHAIRMAN: We will be 
very glad to have ladies in the panel 
.of Chairmen. 

About what Mr. Indrajit Gupta has 
2!aid, I do not know what will be the 
effect of the new rule 9A. Instead 
of going into that, I would suggest 
that we may finish the discussion on 
Mr. Shyamnandan Mishra's Resolu-
tion at least five minutes before 6.00 
p.m. and Mr. Indrajit Gupta may 
move hiG Resolution which can then 
be kept pending. 

SHRI INDRAJIT GUPTA: I agree. 

SHRI SAMAR GUHA (CC\.l.tai) : 
What about my Resolution? 

MR. CHAIRMAN: I do not know 
what will be the effect of rule 9A. If 
you get the benefit of that, it is a11-
right ... 

SHRI SAMAR GUHA: I have 
been told so. Since mine got the 
first priority for today, if it is not 
reached, then my Resolution will spill 
over to tine next occasion. 

MR. CHAIRMAN: That I shall 
have to look into. Offhand I cannot 
.say. 

SI-fi (I q I CI d I ( 'Ill"ffiit ( qc;:n- ) 

m:;:rn: ~~ ~~~~ 
~~  

Will they get any time to speak or 
not if we are going to extend the 
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MR. CHAIRMAN: Mr. Gulha, be-
fore you speak, I have got before IIle 
a list of 11 Members from the Con-
gress side and also quite a lara:;e 
number from the Opposition. It may 
be, the time may be there . 

PROF. MADHU DANDAVATE 
(Rajapur): Will this time be enoueh 
for Fascism? 

MR. CHAIRMAN: May I reque6t 
the MeIIlbers to confine themselves 
to seven to eight minutes each so that 
everybody 'may have a <1'1ance to 
speak? I am giving you two more 
extra minutes. Ten minutes should 
be sufficient for a man like you. to 
finish your speech. 

SHRI SAMAR GUHA (Contai): Sir. 
although the Resolution is a very 
timely one, it appear.s to me that his-
torically and ideologically it will be 
an inept political expression to say 
that cOt.1.Clition has been or is being 
created in India for Growth of Fas-
cism. It would have been better if 
the word 'au1i1oritarianism or totali-
tarianism' would have been there in-
stead of the word 'FasciS'm'. Either 
consciously or n o~ iousl  I con-
sider that a condition is being creat-
ed-I do not want to say that they 



317 Growth of CHAITRA 5, 1887 (SAKA) Fascism (Res.) 

are creating this condition-and I say 
that is being created by the pohcies 
that are being pursued by them. In 
conS'equence of that, a situation has 
arisen in the country for the grfwth 
of-I would not use the word 'Fa;,cism' 
-of totalitarian or authoritarian type 
of rule in this country. Fascism has 
botA philosophical and historical-
meaning of its own. There are 
certain characteristics of Fascism. 

The first one illl an overzealous faith 
in an articulated super-racial Mission 
of a Nation-like Roman Natiomi1i3'CJ1 

.of Italy, Aryan Nationalism of Ger-
many, historical Nationalism of Spain 
and second is rise of an assumed 
5'uperman like Mus-solini, Hitler or 
Franco. 

Equally, Fascism has a wellknit 
organisation as also a well organised 
organisation in the world. It has 
its political ideology as was the 
caSe of national -socialism in the case 
of Hitler's Germany or Fascism in the 
case of Italy and also the case of 
Franco. Equally, the most inlportant 
part, 1 should say, of Fascism is the 
paramilitia lik'e the black shirt cf 
Italy. storm strooper of Germany and 
the Falangist of Spain. Most of these 
are pre-condition6 for growth of Fas-

... cism as found in the rise of Fascism 
10 pre-war Italy, Germany or Spain. 
The rise or growth of Fascism is 
absent in India. I say that none of 
the pre-requisites of Fascism eixstlll 
in the Ruling Party of India except 
the rise of a personality cult. But, 
the image of that personality cult is 
fast 'fading out from the minds of the 
people. The deity of the personality 
cult is no longer considered even inside 
the party as it was considered y'C!ars 
'before. That image if! fading out. I 

.nope they will be taken note of by 
the Rilling Party. But, Sir, although 
these factors are not there for the 
rise or growth of Fascism in this 
country as it happened in the case 
of Germany, Italy or Spain, certain 
conditions have been created. I do 
not want to sav that they have been 
created conscio'ualy by tile Ruling 
Party. Still, the Congress talks about 
parliamentary ill6titution, democracy 

and so on and so forth. But due to 
the policies that they have pursued 
during the last few years a compul-
sion is being created and force. have 
already been released in the country 
that are taking our Parliamentary 
democracy in some kind of propul-
sion which may lead ultimately either 
to getting into tbe trap of authori-
tarian rule or a rule of totalitarianism. 

The condition in the 6ub-continent 
is almost equal to the one that is 
found in Pakistan or Bangladesh. 
There is political instability and socio-
economic forces have be'en relea!led 
which are beyond the comprehension 
of the common people and also are 
not within the grip of ttle common 
people. Sheikh Mujib who fought 
Pakistan to establish Parliamentary 
democracy in Bangladesh ultimately 
due to the forces that were el~ase  
unconsciously has himself become the 
victim. He considered himself to be 
the saviour of Bangladesh but he has 
to resort to totalitarian 'measures 
which are ag-ainst the very ideals for 
which he fought. In Pakistan Mr. 
Bhutto fought against YahYa Khan 
and Ayub Khan for setting up Parlia-
mentary democracy but now we find 
in Pakistan also they have already 
developed one-party rule. There-
fore, the fear is not unrealistic. We 
are engulfed by the shadows of tota-
litarian rule due to compulsion that 
has been created in the sub-conti-
nent from the two sides. Therefore, 
there is sufficient reason to get our-
selves alarmed about the fut-ure that 
may overtake the fate of Indian 
democracy. 

Before I enter into other things I 
want to stress one point. Apart from 
the peoples' movement ttlat haa been 
launched by J. P. to develop a peo-
ples' power against this trend of 
development of authoritarian politics 
or authoritarian mentality in the 
ruling party, he is al80 trying to build 
up peoples' power atmosphere. He 
gave 8 timely and significant a nin~ 
to the natiOn when he appealed to 
the Armed Forces, Police and the 
para-militia of our country remind-
ing them til at the loyalty of the 
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Army, Police and the para-militia is 
to our Constitution, Parliamentary 
democracy, people and to our &ational 
Flag. If any attempt is made-as 
We have seen attempts have been 
made by OUr two sister countries--
by the ruling party and if they want 
to take advantage of the present 
situation and try to as'3ume role of a 
saviour for democracy, ... saviour of 
Indian people and they try to use 
either the Armed Forces or the para 
militia or the police to set up an 
authoritarian rule or a totalitarian 
rule Or a one party rule, then, it will 
be the duty, it will be the right, not 
only the right, I should say, it will 
be the patriotic duty of the Armed 
Force:!, of our para 'militia, of OUr 
policE' even to resist that force and 
not to agree to obey the dictates of 
that force. if they want to eostablish, 
if the ruling party wants to establish 
an authoritarian rule in the country. 

16 brs. 

MR. CHAIRMAN: 
clude. 

. Please con-

SHRI SAMAR GUHA: Sir, this 
will not do. This is a serious matter. 

MR. CHAIRMAN: Mr. Guha, 
please 'Cooperate. I am asking you 
to cooperate becaUSe there are so 
many Membero. 

SHRT SAMAR GUHA: Sir, I seri-
t>uly feel about this. This is the 
fourth day the House is discussing 
this matter. This is a very vital 
iSSUe that we are discussing. As a 
representative of my party and as 
one of those participants in tile 
movement of Shri .Jayaprakash Nara-
yan, I think it is my right and I 
think I should do justice to it. It 
is not merely of theoretical interest. 
It is not a question of theoretical 
Interest or having some u~ le  in 
debates or using or a in~ some 
words. I feel t'hat the danl!er is lurk-
in~ around that an authoritarian rule 
will be el!ltablilited. 

MR. CHAIRMAN: I do not deny 
that you are more emotionally involv-
·ed. But, should you come in the 
way of others expressing their views? 
Therefore, I would request you to 
conclude in five minutes. (InterTUp-
tions). You should prove that they 
are worng by concluding within five 
minutes. 

SHRI SAMAR GUHA: Don't put 
a limit in that way. Shri Jayaprakash 
Narayan has done a great service 
to the nation. There is reaSOn for 
us to be apprehensive. Sir, what 
is the reason for supersession of so 
many Army officers? Does it not 
create certain doubts in our mind? 
Sir, in reply to one of my questions 
and in reply to certain questions by 
my friends like Mr. Bosu and others, 
we have a list of a few hundreds of 
brilliant officers, Brigadiers, Lt. 
Generals, and Colonels who have been 
superseded by an euphemistic term 
of retirement. They haVe been re-
tired. This retirement is just an 
eUphemistic term. I do not know 
whetlher it iog a fact. It may be even 
a sinister motive to have a pack of 
officers of their choice. Therefore, 
Sir, Shri Jayaprakash Narayan has' 
done the right thing. When this. 
supersession of the officers is done 
suddenly, til en, we have reasons to 
becO'me apprehenlSive. When We find 
that these forces, the CRP, the BSF 
the ISF, the NBF and other para 
militia forces-their total number is 
more than the Defence Forces and 
this is about 8-9 lakhs-instead of 
being used for tile specific purpose 
for which they have been set up 
are ein~ used, on the contrary, to 
suppreoss the legitimate democratic 
movements of the people, we have 
reasons to become apprehensive. Sir, 
several times, before this House, 
before this august House, promises 
have been made that MISA will not 
be launched against any kind of de-
mocratic movement. But, we find, 
Sir, that the.qe promises are being 
fulfilled more In breach. Then, we 
have reasOn to become apprehensive. 
Then, Sir, on flimsy grounds, this 
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emergency is being continued. It 
was declared in a certain context. 
But, the context has radically chang-
ed. But, still, the emergency is 
being continued. What is the pur-
pose? That is why, we ~ a e ap-
prehensive. What is this RAW? We 
were talking about the Intelligence or 
the CIA and somebody talked about 
the KGB. What about this RAW? 
This is not merely an intelligence 
agency. This is a counter intelligence 
agency. This is doing espionage work 
political ,and otherwise, Even today, 
I asked a very innocuous question. 
I asked: what is RAW, its function, 
programme, objective? WhiCh Minis-
try controls it? What is its budget? 
Look at the reply: tile Research and 
Analysis Wing is not attached to the 
Prime Minister's Secretariate but is 
part of the Cabinet Secretariat. For 
C. D, E, F and G the reply is: It is 
not in public interest to give the 
information. They are the custodian 
of the interest of the public; this Gov-
ernment is the sole custodian; it is 
the reservoir of -all the interest of 
the nation. We have come here-
for cutting grass? We are in no way 
interested in the nation. in the people, 
in the peasantry and in the labour? 
All the interest vests in the ruling 
party. What abnormal and Fantastic 
a'mount is bl'ing -spent by RAW, In 
Delhi alone there are eight Or ten 
offices with innocuous signboards. 
When a ntmlher of incidents were 
attributed to Naxalities in Calcutta, 
what was happening? A number of 
police officers were killed and many 
other persons wers killed. We have 
seen the counter-espionage counter 
intelligence. J 

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): I wanted to tell 
yOu this. What was done in Calcutta 
by RAW wag done by an officer nam-
ed Satya Brate Bose. 

SHRI SAMAR GUHA· I will be 
glad to be told that i am in the 
WTong, Let the GOV1:!rnment come 
out and tell Us the truth. We are 
sanctioning money; people are giving 

money. You spend it on counter-in-
telligence But have we no right to 
know what it i3? Counter-intelligence 
is being j"ne in this country as is 
being done in o1:.i1er countries also 
to scutt! "e whole basis of demo-
cracy. . ''1at suspicion groves i\l our 
mind. Thebe are the mechanics and 
tentacles !hat are developed to crip-
ple the ""hole democratic institution. 

There :ll'e other philosophical rea-
sons; I am not going into details. What 
skyhigh aspirations you raised in the 
minds of the people? What a fall 
into f"f' hr>lI because they are not 
being fulfllJed, not an iota of their· 
aspiration.;:; had been fulfilled. This 
hiatus h",s created a complete loss 
of faith in the ,minds of the people 
in the ruling party as well as even 
tile opposition parties. Even in the 
Opposition they have not much faith 
sinCe cynici8'm and frustration are 
developing in the country. This is 
one aspect of the thing where totaU-
tarianism and authoritarianism grow. 
This is the general psychosis. Such 
a kind of psychosis is created in the 
country, Cynicism and frustration 
lead to the growth of this psychosis 
which leads to totalitarianism. 

Politically they had not fulfllled 
their commitments. But dangerously 
they have vitiated all means of demo-
cratic norms, all means of democratic 
practice, all means of democratic 
values. If there i.e any philosophy In 
tile mind of the rullng party, It Is 
the philosophy of politics of conveni-
ence, This politicos of convenience 
can vitiate any means, any type of 
means. Today the Government can 
vitiate any means. They need to 
have committed judiciary, they need 
to have RAW, they need to continue 
the Proclamation of Emergency. All 
is justified by the politics of conveni-
ence. In this psychosis see tfte 
developments. This has happened 
for the HNlt time In 27 years. They 
have absolute power, developed an 
absolute mentality, developed the 
thirst for power and just fOr power. 
Not only 90. You roU into it; you 



Growth of MARCH 26, 1975 

• 
Fascism (Rea.) 

{Shri Samar Guha] 

..... alk into the powers. This senSe of 
absolute powerism-this psychosis of 
poweriElm-ilas seized the ruling party. 
For the first time in 27 years, an old 
man, Shri Jayaprak'ash Narayan is 
challenging the ruling party with the 
people's power. For the first time 
in 27 years, the ruling party is facing 
a real challenge of getting out of 
power. When I came out of the jail 
in the middle of 1946, there was a 
sudden dhange in the whole climate 
of the country. There was a radical 
change in the atmosphere. A similar 
thing has happened today. A a i a~ 
change in the political climate of the 
country has come about. 

Out of their psychosis of powersim 
and pihilosophy of political conveni-
enc'e, they can take any measures. 
They will develop a rationale of 
their own, a justification of their own, 
which may be called self-generated 
or tautomeric political justification, 
when they will say, "What can I do? 
I a'm wedded to the institution of 
parliamentary democracy. But for 
the sake of saving our people from 
the crisis, which is our over-riding 
duty and responsibilty, we have to 
take this step". This is what is 
lurking in the mind of the ruling 
deity, in this situation of assuomed 
role of saviour of democracy. 

The alternative is given by Shri 
Jayaprakash a a an~ o build up 
the people's power, not a United Front 
of opposition parties, but people's 
power at a higher qualitative level. 
I appeal to my friende inside the 
ruling Congress: This is a historical 
opportunity. If they do not avail 
of it, they will be also scuttled. Let 
them organise themselves and resist 
this temptation, this growth of tota-
litarianism and tautomeric or self-
generated justification for fascism. 
That is their responsibility. 

It Is the responsibility of the oppo-
altion parties not to try to take 

advantage of the J. P. movement for 
their own political ends. Jayapra-
kashji is tile saviour of democracy. 
He will never corne to power. He 
has never aspired for power. H he 
wanted, he could have become Prime 
Minister long ago. But he doss no1: 
want power. It is the duty of the 
opposition parties to help Jayapra-
kashji in building up not the United 
Front, but the people's front-janta 
raj, janta morcha, janta sangharalil 
janta candidate 

"3f m.- '3'''lfi ':" :fT' -:;r;n'f T <f:"T -;;. T ~ <ti rtr l1 

Of, :r ., .; f'irJ; i 

Let the opposition parties forget their 
petty differences, unite under the 
leadership of Jayaprakashji to save 
Indian democracy on the basis of a 
socio_economic programme. Let us 
save our faith in democracy, in the 
Constitution and in the futUre of the 
Indian people. 

MR. CHAIRMAN: Who will save 
the POOr Chairman? 

SHRI SYED AHMED AGA (Ba-:-a-
mulla): I would like to start by 
quoting a verse: 

q:;.,<tir7: ~  q~ f\ifrr Cffr q;;:r "Ili lq"T lJ"lfl 

~ ~ l  ~  ~ii h.;::: ~ a ~ ~~  rrpft II 

l~~  ~ ~  ,5 '~ " ~  ," ~,  

[ ... u~~ lL-ci.. '~ ,$ I:ft" ,.., ~~  ~,~ .. 

Let us try to undergtand who ea e~ 

this fascist tendency. We are not 
doing it. We don't need to. We are 
in the saddle. Even when we were 
at war with Paki-stan during the 
liberation days of Bangladesh, our 
parliamentary democracy was funl:-
tioning. The state Assemblie!" were 
functioning. We proved to the W'Orld 
that we know the value of democT3.CY. 
Throughout the war period, the 
opposition leaders were consulted. 
The opposition parties are trying to 
dissuade the people, but they cannot 
do it. NOw they are boosting up 
one person to the s i~  into aiT. 
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They do not know that every body 
-must have his feet on the ground. 
They failed miserably during the 19n 
elections. Again in 1972 they fai1ed. 
When they were disappointed at the 
ballot, they have taken recourse to 
·other methods. They could not ,dn 
the people with the grand or grander 
alliances. Today they are boosting 
up one person day in and day out. 
whatever the subject under cliRCUS-
sion. When they talk of unanimflUG 
election, what do they mean'! It 
means only no electiOn and no vote 
but coercion. They will say. "you 
haVe to tolerate this one person ""'hen 
"We haVe boosted up". They "'ant 
to come not by votes but through 
the mob. It may be 50,000 or 20,000 
Or 5,000. The mob tries to ooost up 
something without knowing what it 
is boosting u p. This is a fascist ten-
dency. They ask the army to have 
mutiny. They ask the police to dis-
obey orders. They ask the civil 
servants not to obey OJ·ders. If this 
is not fascism, what else is? they 
create the cult of hatred. They killed 
one of our dear colleagues. Shri Lalit 
Narayan Mishra. (lnterruptions). 
They at onCe came out with Ii' r.:>ve-
}ation that he is not the real target 
but somebody else is the repl target. 
The slogan they therefore ~a e waS 
that the cult of violence will continue. 
Tbere was a revelation again, an ast-
rological forecast, in Mothe,.Zand that 
:In some mysterious circumst&nces, the 
Prime Minister will be killed. I 
thouhgt it was aU nons'ense and I 
bMlshed it aside. But what happen-
ed at Al]ahabad? I remembered thfOn 
what I had read in Motherland. Was 
it a prophesy or divine revelation or 
sametiJing of a plot of fascist charac-
tor? I do not want to give ~ ver-
dict. Let the country give the ver-
dict. What happened the ('Ither dRY 
to the Chief .Tustice? C ~e are 
fascist and terrorist methods. 

They say that there wU1 be a mnrcl1 
to Parliament, to say that .there w!ll 
be a total revolution, I ask, what is 
total revolution? I can understand 
a proletariat revolution. I can und'ar-
stand the people and the masses ask-

ing for their rights to have equality 
and all that. But I cannot understand 
a revolution which is supported by 
some capitalists. FrOm 8th April, 
they are now wanting a mass sat'lla-
graha-again mobocracy. They do 
not want to go to the o el'~  they do 
not want to· prepare for the nfOxt 
elections? 

This is one side of the coin. I will 
now try to analyse the other side of 
the coin. That side of the coin i!l 
that We are maintaining ttle traditions 
which Pandit Nehru had built when 
he was the first Prime ini~~e  of 
India and what ideals GandhlJ! had 
left. • We have the policy of non-
alignment, a policy that means ttl at 
we should express ourselves as freely 
as We can on each case on merits. 
We are maintaining that policy, We 
have become inconvenient for the 
imperialist forces, imperialist powers, 
outside. They feel that lndiraji has 
become ineonvenient to them. There-
fore the CIA activities are going on , 
in this country. 

Some days ago, I read in the news-
papers tilat in Calcutta the U . S. 
Consulate's assessment waG, "attract 
Congressmen to J.P.'s movement if 
J. P. is to succeed." They had the 
audacity to say to our very senior 
CongresSD'len to join the J. P. move-
ment. They got a proper rebuff from 
Mr. .Tagjivan Ram and Mr. Y. B. 
Chavan. These CTA activities inside 
our country are n~ to create 
subversive activities. 

Sometime ago, I read about a 
cheque of 14,000 Dollars received 
from West Germany. For whom it 
cam'e. I do not know. I thoueht t he 
Ministry of Home Affairs muD have 
already inquired into it and found 
out who sent the cheque, for whom it 
was sent and why. I want to know 
whether they have made any Inquiry 
into that. They should tell US today. 
These are the things that are going 

on in the country. 
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·SHRI THA KIRUTI'lNAN (Siva-
ganga): Mr. Chairman, Sir, in support 
of the Resolution of my hon. friend, 
Shri Shyamnandan Mishra, I would 
like to express my views. 

With a view to focussing the at.-
tention of the COWl try through this 
House that the Central Govermnent )s 
creating conditions for the growth of 
fascism in the country and that con-
crete steps must be taken to counter .. 
act this dangerous trend, this Resolu-
tion has been moved. I should say 
that this Resolution has come up for 
discussion at the most opportune 
moment in the history of our country. 
Eminent leaders like Jayaprakash 
Narayan are engaged in the / solemn 
and sacred duty of educating the 
public about the growing threat to 
democracy in this country as a re-
sult of the authoritarian rule at the 
Centre by the Congress Party. It is 
but proper that the elected represen.-
tatives of the people should draw the 
attention of this House,:-in fact. I 
should say that if they do not that, 
they will be failing in their duty-
more particularly the leaders of Oppo-
sition Parties in this House, to the 
slow but steady growth of autocracy 
and authoritarianism in the country. 

We from the ~i ion benches 
have time and again pointed out on 
the floor of this House that the Central 
Government is creating conditions in 
which d'emocracy will be uprol)ted. 
When some Press_man asked of our 
late lamented great leader, Arignar 
Anna, as to what was the difference 
between him and Jawaharlal Nehru. 
Arignar Anna replied that Jawahan-
lal Nehru was a finished structure 
and that he was just a brick on the 
road-side. The Dravida Munnetra 
Kazhagam under the leadership of 
Arignar Anna had held Jawaharlal 
Nehru in such great esteem and 
honour. After honouring him with 
this garland of encomium. Arignar 
Anna went on to say that JawBhan. 
lal Nehru was the last democrat in 

the Congress Party and the People 
Of the COWl try should hasten to get 
their grievances redressed during this 
benevolent rUle. Sir, this prophetic 
statemult of Arignar Anna has come 
true today. 

During his life time, Jawaharlat 
Nehru nourished and nurtured de-
mocracy in our country. So long as 
he lived, democracy was fostered by 
his feather-touch. After him, the 
first victim of this wayward central 
Government has been democracy. I 
would go to the extent of saying 
that the machinations of the Central 
Government have mauled democracy 
in our country. The seeds of fascism 
have been shown by the ruling Con-
gress Parly at the Centre. I can give 
any number of illuslrations to substan-
tiate my contention. 

In thE 1967 General Elections, the 
undivided Congress Party was ou ~  
The Opposition Parties came to power 
in Tamil Nadu, Kerala, Orissa, Bihar, 
West Bengal, Punjab, Uttar Pradesh, 
Madhya Pradesh and in many other 
States, The undivided Congress 
Party came to power at the Centre 
with wafer-·thin majority. During the 
years 1968 and 1969 all the Opposition 
Party Governments in the States 
were brought down unceremoniously. 

The ruling Con ~ss Party at 
the Centre with all the resources at 
its command manoeuvred to malign 
and discredit the Opposition Party 
Goverr.ments in the States. More 
than the intolerance at the Opposition 
Partie<; continuing in power, the rul-
ing party at the Centre during this 
period revealed its avarice for power 
and pomp. I am sorry to say that this 
has been the trait of the ruling Co~ 
gress Party since Independence. 

When the undivided Communist 
Party of India was ruling the State of 
Kerala its fall was stage-managed 
by the' Congress Party. But, now in 
K'('rala, without least compunction. 

• fhe original speech was delivered in Tamil. • 
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the Congress Party is sharing power 
with thE' C.P.I. This unholy alliance 
is beir..g acclaimed euphemistically 
as the crying need for political sta-
bility. In Orissa the Opposition Party 
o el ~ en  was replaced by a tot-

tering Congress Party Government 
which was propped up by the Con,.. 
gress Government at the Centre. In 
West Bengal, prominent political 
le-aders like Mukherjee were ruling 
the State. There also the Con gross 
Party at the Centre succeeded in se-
vering the faith of the people in the 
Opposition Party Government. Succin-
ctly, vested with all the powers, the 
Congress Party at the Centre does 
not le:lve any stone un turned in the 
interest of perpetuating its power. Are 
we wrong in saying that the Congress 
Party at the Centre has not only laid 
the foundation s ~'le for fascism in the 
country but has also started the 
super-structure? 

Let us see how the Congress Party 
went to the hustings in 1971. Shri.-
mati Indira Gandhi, at the helm ot 
affairs, understood the complete alie-
nation of the people from the Coog-
ress Party, She realised that if the 
Congress Party was not to be annihila-
ted from the political scene of the 
country. she would have to done the 
mantle of a progressive. She coined 
the slogan of GARIBI HATAO. She 
utili&ed the Congress Party platforms 
for as."'u.ring the people of the COUI»-
try that her Government would imp-
lement progressive policies and usher 
in an era of egalitarian society in 
the country. We witnessed the em-
ergence of two distinct political ele-
ropnts in the country-Progressive 
forces nnd Reactionary forces. All 
tt-e progressive political parties like 
the D.M K. gave their unstinted sup.. 
port to thE! refurbished Congress 
Party. In Tamil Nadu, the Congress 
Party ~ou  the alliance of the Dla-
vida Munnetra Kazhagam. The Co~ 
gress Party got the much sought after 
massive mandate from the people of 
the country. No Opposition party 

could becLme a stumbling block in 
the way of the ruling Congress Party 
in fulfilling the assurances given to 
the ~ l ' in 1971 Elections. 

But, during the past four years, the 
Congrpss Government at the Centre 
has let down the people of the coun-
try. It has not been able to deliver 
the gOt"ds. It is not a surprise that 
the assurances given by the Congress 
Government could not be fulfilled in 
~e arid zone of Government's il.Jep-

tltude and inefficiency. The Cong,... 
Te-SS Party at the Centre is now en-

~  in finding scapegoats for its 
failure. It is a sad commentary that 
the ruling Congress Party should call 
the Opposition Parties demanding the 
early estab}ishment of a socialist soc-
iety in the country as reactionary 
parties. Here I will illustrate the 
failure of the Central Government in 
so:ne spheres. 

Sir, y.,u know that the 14 major 
commercial banks were nationalised 
with the laudable objective of utili... 
sing the public money for the uplift-
ment of the society. 

The D.l\l.K gave its wholehearted 
SUpport to this move of the Govern-
ment at th'e Centre. It was an ac-
knowledged fact that these com mer-
ci.:ll an ~ in the private sector were 
the prinCipal instruments in the agg-
randisemE.·nt of monopoly industriaJ.. 
i-;ts in th(; country. The public mo-
ney was being utilised for the beneftt 
of the privileged few, at the cost of 
millions of common people. After 
nationalisation what hl'!l'! happerHad? 
The Central Government has become 
a monopolist. The people who sup-
port the ruling Congress Party. who 
contribute liberally to the EJection 
Funds of the Congress Party, who 
help the Congress Party in coming 
back to power, are the recepienb of 
bounties trom these nationallsed 
banks. The Central Government Is 
utllising the vast sums of publlc 
money in these Banks tor dlftributing 
its patronage. The Opposition Parties 
were demanding' the nationa:U!atioD 
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of major commercial private banks 
on the ground that it was anti.-social 
to utilise the public money for the 
growth of vested interests in the 
conntry. Now, the Central Govern-
ment is doing the same anti-social 
activ£ty. I would like to know whe.-
ther this will not be creating con-
duch e atmosphere for the growth 
of fascism in the country. 

The leaders of the ruling Congress 
Party day in and. day out talk about 
the need for fostering the integrity 
of the country. It is claimed that the 
Congress Party alone can nurture 
the unity of the country. Our leader 
and the Chief Minister of Tamil Nadu, 
Dr. Kalaignar Karunanidhi has been 
saying that in the interest of the 
country the States must be given ade-
qURte powers. We want that a new 
Constitution must be formulated for 
the rurpose of making the States 
strong so that the Centre can also be 
stronp-:. Weak States will not stren.-
gthen- the hands of the Centre. But 
we Bre caUed the advocates of seces-
sion. We have givenup many years 
ago the demand for se essio~  . Our 
CI".ief l\fjni.e:ter. Dr. Karunamdhl, has 
decl:u'ed any num'ber of times that 
India is one country and it must be 
strong. Let us see what the Congress 
Party at the Centre is doing to stren-

~n the bonds of uni~ i~ the 
Indinn E'ub-continent. IndIa IS a 
land of diverse cultures, languages 
and races. The concept of unity in 
Diversity has been given to the 
world by India. But, the ruling Con-
gress Party is imposing Hindi on a~l 
the peopJe of the country, as It 
Hin.di is the only language spoken 
in the country. 

The Congress Government at the 
Centre wants to have only one race 
in the country-no ~an race or no 
Dravlclian race. The Central o e n~ 
ment is keen to e ~ diverse cultu-
res of India i'lto one single culture. 
Similarly,:' the Congress Government 
at th..e Centre is coruilving in !!plltting 

j. 't _. ~' , 

the Opposition Parties. In Tamil 
Nadu, the run-away Anna D. M. K.-
it can be called the grafted Con&'1"ess 
Party-is being supported by the 
Congress Party. I am afraid that in 
the name of unity and one country, 
the Congress Party is pursuing poli-
cies to establish one-party rule in the 
country. It looks as though that the 
entire country is going to be for ever 
in the clutches of the Congress Party. 
Is this not a sure indication of the 
growth of fascism in the country. 

Before I conclUde, I would like 10 
compare Jawaharlarl Nehru reg·ime 
and Smt. Indira Gandhi regime. During 
17 years of Nehru's rule, the Presi-
dent's rUle was imposed in the States 
for eight times. But during 8 years of 
Smt. Indira Gandhi's rule, the Pre_ 
sident's rule has been imposed in 
the States for 17 times. While 17 
Presidential Ordinances were pro-
claimed during Nehru.'s regime, 56 
Presidential Proclamations have been 
issued during Smt. Indira Gandhi's 
rule. In order to ensure democratic 
traditions to take deep roots in the 
country, Jawaharlal Nehru used to 
bring the Chief Ministers of the 
States in the Central Government a~ 
Cabinet Ministers. But, now, the fav-
ourites of Smt. Indira Gandhi. who 
are Ministers of State in the CentraJ 
Council of Ministers are sent as Chief 
Ministers of the States. Shri Bahu: 
gUna. Shri Sethi, Shrimati Nandim 
Satpathi were all nis ~ s of States 
in the Central Council of Ministers. 
Now they are Chief Ministers of Ut-
tar Pradesh, Madhya Pradesh and 
Orissa respectively. r chargf' that ~e 
Congress 'Party at the Centre 1<: 
creating favourable climate for the 
growth of authorltariani!;im in the 
co·untry. The Enforcement Wing and 
Revenue Intelli.gence which should 
have been under the char,ge of' the 
Finance Ministry are in the Depart-
ment of Personnf':l under the Prime 
Minist.er The C. B. I 'Which should 
i~ l  find' a p1ace under the Home 

Ministrv'j .. under the a ~e of the 
Department of Personne1. How do you 
'expect the Fjnance MJnistry and the 
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Home Ministry to functioin efficiently 
and effectively without these res_ 
pective Departments? Does this not 
show that all the powers are getting 
concentrated in one hand, which 
shciuld inevitably lead to autocracy? 

Lastly, Yesterday this House passed 
the Army and Air Force Amendment 
Bill. The Hi"h Court of Jammu and 
Kashmir save a judgment that the 
Service personnel committing civilian 
crimes can be tried. under the penal 
law:s of. the 'State. Disagreeing with 
this vieW\ the Central Government 
filed an appeal in the Supreme CourL 
Even while the appeal is pending be-
fore the Supreme Cow:.t, the Govern-
ment has foreclosed. the judgment of 
the ~ e e Court by: amend:ing the 
relevant Acts through this Bill. Is this 
the way to foster democracy in the 
country, by dishououring one of the 
three pillars of democracy, i. e'J the 
judiciary? This is not a solitary ex-
ample. The Delhi High Court declared 
null and vaid the electiOn of a Con-
gress Member to this House. An ap-
peal w.as tiled in. the Supreme Court. 
BejOJ;'e the appeal was finalised, the 
Central Government brought an am-
endment to the Election law and got 
it passed by this House. Even a Presi-
dentia'l Ordinance was promulgtlted 
for this purpose, when the Parlia-
ment was not in session. 

This Resolution seeks to highlight 
the fact that an environment is being 
created by the Central Government in 
possession of all the powers, in which 
fascism will not only grow but take 
deep r.oots in the country. iI whole_ 
heartedly support this Resolutian and 
I wish that this House also gives its 
approval to this Resolution. 

SHRI JYOTIRMOY BOSU (Diamond 
Har.bour): SiI:, how does Fa8Cism 
come? lJet us consider so as to 
un ~ s an  the basic thing. Social 
cOlltradition!t are. a ~ a e  politi-cal and economic crisis cleepens. The 
ruling classes are isolated from the 

peopl'e as it is' happening to-day. They 

look for the support from the reactio-
nary people. They become comletely 
e ~n en  on the repreSsiVe forces. 

We have seen, for example, in Italy 
and Germany. it took the garb of 
national socialism. That is National 
chauvanism. We have seen Mussolini. 
What was hlis slo&,an? He talked 
about socialism-the so called Sociali-
sts talked about one country, one 9 1U-
ty and one leader. The same slogan is 
being repeated here. Here the aspir-
ing dictator sings the same song by 
taking fuller control over the State 
machri.nery or money power. We say 
semi-fascist police state for this. 
Why I say this is because they are 
maintaining a facade of democracy 
The teeth of Fascism can well be seen 
lin West Bengal. FrOm. the year 1970 
onwards, they are not even allOWing 
little bit of criticism in the papers.· 
Their weekly papers have only a' 
small circulation of 20,000 or 30,OO(J 
copies. They have ransacked the new!I 
paper offices at Dharpan, Bangladesh 
and so on and so forth. They want to 
gag the press because they do not 
want the people to know the real 
thing. We have seen how they are 
interiera.l>g continuously with the 
editorial fl'eedom of the papers in the 
case of Mr Sarkar of Searchlight, the 
caee of Mr. Verghese of Hindustan 
Times aDd tbe case of Shri Vivekanand 
Mukerjee of Basumati of Calcutta. In 
1972, what did they do? I shall quote 
from the papers which are not run 
by political parties but they are very 
ciose and subservient to the establish-
ment. Here Is a quotation from the 
Times of India: 

"It makes for an ungainly sight 
to watch teeny-weer.ly parties and 
moen rejected by the voters, struck 
back on the centre of the stage 
just because the Congress is des-
perately an,mous to restore itself to 
power in West Bengal" 

Here is another quotation from the 
Hfndustan Standard of Calcutta. 

''Never before the country has 
seen such mobilisation at troops and: 
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paramilitary forces to maintain 
law and order during election. The 
rural areas of the State will also see 
lots of them. It is durir.lg elections 
that the pOlicies of a democratic 
country like ours find expression in 
the most impressive form. Troops 
employed in West Bengal will 
surely learn a lesson from this 
election .. ." 

Further it says: 

"They refuse an enquiry on 
police firings which even the for-
eign rulers thought was a justi-
fiable one. When I asked the Prime 
Minister to tell me categorically 
whether it was done with the con-
sent of the Prime Minister and 
the Home Minister she did not hes-
itate to write to me something 
which is an unmixed untruth. I am 
sorry to say. She had stated some-
thin" which had no relation to the 
truth." 

"The Commissioners in Calcutta 
have been repeatedly bettering and 
saying "P.D. Act Or no P.D. Act, we 
shall shoot at sight"" 

It is on. record. Now, I am. quoting 
from a newspaper publication: 

"In the course of two days, in 
Baranagar area, with the help of the 
Actions Squad-Annihilition Squads 
of the Research and Analysis Wing. 
The Central Intelligu.1ce, the Subsi-
diary Intelligence and part of the 
State Intelligence, in one or two 
days in Baranagar, they murdered 
no less than 100 to 120 youths and 
their dead bodies are thrown in the 
river Hooghly. In Durn Dum, in 
oue day, sixty peoplc--youths-
Were murdered. In Barasat dead 
bodies were thrown on the ro'ad side. 
There were about ten murders In 
jails even when the man Is com-
pletely without any relief. He is 
defenceless. They have taken re-
course to thiJII.', 

What did they do? In 1972 to win the 
elections in West Bengal, they pipe 
gunned and som'e storm troopers were 
mobilised. At that time, the ruling-
class, aided by anti-social elements 
and ,protected by the police party, 
cam'e to ·power. Even a paper in Lon-
don like the <Economist London' said 
'Indira imports thugs in West Bengal'. 
The Economic Times of Bombay said 
'Gunners capture polling booths'. You 
would not have got more than 60 to 
70 seats. Now the Congress Party-I 
have come to know from very reliable 
sources---are now rehearsing and they 
are repeating the same thing in many 
more States should they become con-
fronted with a sizeable Opposition-
Opposition Confrontation'. Because iJ. 
they stick to the normal process of 
Parliamentary democracy, they would 
be outright rej'ected. So, they have 
to depend on th'e State machinery for 
using repressive measures. 

Sir, there is secret killing of politi-
cal opponents both from CPl(M) and 
Naxalites. In W'est Bengal alone they 
have killed 3,000 persons. The master-
hand behind this is RAW. They have 
crack-shot clothesmen and hardened 
criminals. Sir, in two years in West 
Bengal 88 murders were committed in 
jails. There is torture in jails and 
there are inhuman conditions. The 
minimum conditions which are guar-
anteed in the Human Rights Charter 
are not provided for. 

Sir, what is left of democracy in this 
country. The courts have become 
redundant. Since June alone there 
would have been three to four hundred 
additions. Uptil JUne, 1974 16,825 per-
sons had been detained. under MISA 
and most Of them Bre political oppo-
nents. West Bengal which has popu-
lation of 9 per cent ot the entire 
country contributed to the extent of 
72 per cent of the MISA detenus be-
cause West Bengal is the only C;tate 
where Mrs. Gandhi was badly defeated 
in 1971 elections. They learnt the 
lesson in 1971 electioIUI and in 1972 
they o ~ resort to gunmen, Central 
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Intelligence. crackshot plain-clothes-
men and police men who went and 
shot down. J. P. has said very clearly 
and rightly that MISA is the most 
abused law. An aSsurance was given 
by the piloting Minister. Shri K. C. 
Pant. He said: 

"I can assure him and my friend 
Shri Shashi Bhushan that this Bill 
is not being put forward to suppress 
any legitimate movement of workers 
or farm'ers or students. I am very 
serious. I am saying it in all seri-
ousness." 

Sir, we haVe seen in Tripura even 
when the Assembly was in Session 
how MLAs were arrested for leading 
a legitimate agitation. Is it demo-
cracy? 

Then We have hundreds and hun-
dreds of Ordinances in the country. 
Ordinances are promulgated, r'c-pro-
mulgated and re-re-promulgated. 
Whenever they are put to inconveni-
ence they want to by-pass the courts 
and take recourse to this. You know, 
Sir, how quickly an Ordinance was 
brought for suspending fundamental 
rights. Even though the present Con-
stitution is limited yet the Supreme 
Court stricture was by-passed. What 
did the Supreme Court say? "The 
West Bengal Government has contra-
ven'ed the provisions of Section 14 by 
re-arresting those who were released 
by the Suprem'c Court." The Supreme 
Court gives a judgement on MISA de-
tention and West Bengal Government 
flouts it. What has a Judge in the 
Andhra Pradesh High Court said very 
recently? What has he said with re-
gard to a young man who was dismiss-
ed by the Post Master General because 
he went and participated in some 
meeting? If democracy is there, if a 
party is a legal one, if a party is not 
balUled, you cannot restrain a man 
from going and attending a meeting of 
a party, as long as th'c party remains 
a legal one. In spite of that, your 
executive, under your orders, flouts 
the fundamentals of the Constitution. 
This is what they are doing. Sir, to 
protect th'e Chair of the Prime Minis-
ter '. 

MR. CHAIRMAN: Please conclude. 

SHRI JYOTIRMOY BOSU: Sir, 
there is shortage of electriCity. This 
Bell should be sparingly used. I hope 
you will not ~n e  Parliament. You 
will be a High Court Judge in no time. 

MR. CHAIRMAN: Finish your :>peech 
as early as possible. 

SHRI JYOTIRMOY BOSU: 1 won't 
make any speech when you become a 
High Court Judge because I will never 
be a lawyer. 

Sir, to protect the Chair of the 
Prime Minister, the Supreme Court 
judgement was reversed by the Ordi-
nance. Because of one person, be-
cause of the Rae Bareli el'ection peti-
tion, the Whole thing was reversed. 
Sir, fascism cannot be established 
without making it a police state. Simi-
larly, a police state must be with 
storm troopers and gestapos. Demo-
cratic rights must be suppressed and 
'one party and one leader slogan' must 
be kept alive. I would like my 
friends in the CPI not to forget what 
happened to Social Democrats in 
Germany. We have seen the attitude 
of the Government to the railway em-
ployees during the strike. In a ienlo-
cracy, there will be collective bargain-
ing. What were they wanting? They 
were wanting a need-based wage and 
a wage on par with the public sector 
enterprises of the Government. What 
did they get? Dismissal, break 1n l:Ier-
vice, beating up including raping. That 
is what they did. 

Sir, t(,day. I was horrified to hear 
that in Haryana, a senior politician, 
Mr. Rathi, a person who was blind 
and aged 60, because he criticised 
Bansi Lal in a public meeting, he was 
caught, his face was tarred with cow 
dung, a garland of shoes was put 
around his neck, a stick was pushed 
into his rectum and he was taken 
round the market-place with somebody 
spitting on his face. Sir, under the 
very nose of the Central Government 
such sorts of things are happening In 
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Haryana. This is not for the first tim'e. 
We know what the police did in 
Rewesa. An elderly man waS made 
naked, he was forced to go and lie 
with his own sister who was in a 
police lock-up. This is what they are 
doing here. 

Sir. my letters are opened in the 
Gole Market post office. If you a ~ 
a surprise visit, you will see a boiling 
kettle and steam moistoning the enve-
lopes. e ~ s are opened and letters 
haVe been read. Inconvenient letters 
are being destroyed. Telephones are 
being tapped, round the clock. Taxi-
walas' numbers, who come to our 
places, are taken and they are inter-
rogated 'where did you pick up' and 
So on. It has become a police state. 

Sir, there is this Research and 
J\.nalysis Wing. The major source of 
their money is the Discretionary Fund. 
I will quote from one Ministry, the 
l\Jinistry of External Affairs. In 1969_ 
70, the Discretionary Fund was Rs. 3.72 
cr.ores. In 1970-71, it was Rs. 6.6 
cr.ores, 1971-72, Rs. 11.50 crores and in 
1974-75 it waS Rs 13.47 crores. This 
year, because they are wanting eco-
nomy. Mr. Piloo Mody, from Rs. 13 
crores it has gone uP to Rs. 23.69 
crores. Why should the Ministry have 
Discretionary Fund to the extent of 
Rs. 23.69 crores? Then, the Intelli-
gence Branch. In 1969-70, it was 
Rs. 4.49 crores. For 1974-75 it is 
Rs. 887 lakhs and for 1975-76 it is 
Rs. 1037 lakhs. In addition to the 
Research and Analysis wing which 
consumes more than Rs. 35 crores, 
they had imported bugging gadgets to 
the tune of Rs. 13 crores. Two police 
officers went to Bombay to bring the 
crates which contained them. 1 was 
Burprised to hear a young Congress-
man from that sid'e tell me that the 
police officer told him: yes, Mr. Bosu's 
contention is right but those crates 
contained ammunition, not bugging 
gadgets. That man did npt have the 
g(ey matte.l' in hia bead to 14nderstand 
t1).at it o~ crates contained ammu-
llitlon the weight would have been 

four times the weigbt that I was told. 
l3ugging gadgets have come from UK, . 
West Germany and America and 
Japan. For th'e first time in the his-
tory of Indian adntinistration Mr. 
Ramnath Kao a police officer had ~en 
given· the status of a Secretary. For 
the first time in Indian history. the 
Director General of Bord'er Security 
Force, RustomJi had been given the 
rank at a Secretary. There are hun-
dreds of cover j'Obs. Indian uolice 
officers are being put in different orga-
nisations under the garb of different 
designations and they are calIeJ COV,?f 

jobs. The Prime Minister's 3ecurity 
alone costs Rs,,3,6oo in Delhi while out-
side in Madras the Chief Minister has 
to give accounts. In th'e Research and 
Analysis wing joint committee on 
intelligence there are at least nine 
officers. Another man Mr. Sankaran 
Nair is No.2 to Mr. Kao. This is the 
Indian CIA. This Parliament must 
have the right to discuss matters of 
RAW because in other countries such 
as America there is a Senate Sub 
Committee with full rights to go into 
the matters of the CIA and similar 
organisations. 

MR. CHAffiMAN: PleaSe co-operate 
and conclude now; I have given you 
the maximUm time. 

SHR[ JYOTIRMDY :aOSU: We had 
a bigger border wb'en Bangladesh a~ 
East P:alWstan and at that time We had 
42 battalions of the border security 
force. Now it is 77 battalions. Why? 
Because they apprehended r:evolt in 
the infantry battalions. To counteract, 
the border security forces. were '~
cruited and they wete given a higher 
basic wage to fight them. I want to 
ask a question. Mr. Mohsin is here 
but I do not think that he had even 
seen the file. How many of our intel-
ligenCe officers had been trained IIDder 
CIA in the United States and how 
many of them had been trained in 
Bangkok under oth'er American orga-
nisations? How DUUlY ot tbem were 
sent ou.t to be U:.ained in electronic 
gadgets and bugging gilCigets in lo e~ 
countries? Even the· mterrogatiop. 
rooms in Delhi and at Fort WilliBID 
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in Calcutta had been designed by 
American designers. They talk about 
right reaction; they talk about RSS. 
'they criticise them openly. But they 
are also persons who finance them; 
they grant them padma bhushan. For 
their own sake they have to keep alive 
the right reaction, RSS and other 
things. It is running with the hare 
and hunting with the hound. That is 
the character of Mrs. Indira Gandhi. 
I have got evidence to show that the 
Siva Sena in Bombay had receiV'ed 
~one , protection and police help in 
tbe hands of V. P. Naik under the 
Congress High Command's directive. 
I have got 'evidence in my possession. 
I do not say anything more. I have 
seen and faced it. You will also see 
it one day, unless you wake up now. 
Otherwise, perhaps, it would be too 
late for you and me both, because the 
coterie led by Indira Gandhi wants to 
remain in power, like Gen'eral Franco. 
for all her life. 

11 brs. 

SHRI H. K. L. BHAGAT (East 
Delhi): Mr. Chairman, Sir, I have 
every respeCt for Shri Jyotirmoy 
Bosu. So, even giving him th'e benefit 
of doubt, I will say that, to say the 
least, he is a Professor in Chaos. I 
had the privilege of hearing the other 
two professors, ProfeSSOr Samar Guha 
aud Professor Mishra. I heard both 
professors talk on fascism and I can· 
not help saying that they are confused 
professors. I do not believe they are 
fascists or they believe In fascism. 
While they really think they are 
trying to save the country from the 
clutches of fascism, they are in fact 
preparing the ground for fascism. The 
resolution of ProfeSSor Mishra itsel:l 
shows that he is being used to project 
the cult of fascism in this House. 

I would say with all respect that we 
"must consider the situation dispassion-
atelY, becaUSe this is a situation which 
requires serious and objective pondl"r-
ing over. One argument wttich_ has 
been given by Professor S. N. Mtshra, 
and in fact he quoted it with ~ e  

kind of excitement, is that in this 
country the Prime Minister is called 
the leader of the nation or the Sup-
reme leader of the country. The same 
argument was given by my friend, 
Professor Guha. He said that the cult 
of personality is being projected and 
that the Prime Minister has become 
the only leader of her party and that 
she is trying .... (Interruptions). That 
is the argument given by them. 

Let us consider this question dis-
passionately. Shrimati Gandhi will 
not become, and has not become, tho"! 
leader of her party or the leader of 
the nation, because I call or refUSe to 
call, or you call or you refuse to call 
her the leader of the nation, but 
because the nation gave her the man-
date. Since the nation hag given her 
the mandate, so she has become the 
leader of the nation. Nobody can be-
come a leader of a nation without a 
mandate. 

A leader in a democracy is an abso· 
lute necessity, and in a bigger demo· 
cracy like India a leader amonest the 
leaders is also a necessity. 

17.03 brs. 

[SHHI N A W AL KISHOHE SINHA in the 
Chair] 

What is your tragedy'! You are 
searching for a leader. In that search 
for a leader you are trying to find a 
partyless leader for a combination of 
parties. You want to have a a l~ss 
leader to lead a heterogenous group. 
The opposition parties do not haV'o"! one 
leader. Left to themselves. the oppo-
sition parties do not have one lea e ~ 
th"ey have sO many leaders. The tra-
gedy is We have people like Slui Piloo 
Mody, who are leaders without parties, 
and we have parties without leaders. 
That is the tragedy of OPPosition In 
this country. And ProfeSsor MUhra 
made a speech lite an orthodox pro-
fessor who goes to the class and saYl' 
"let me nOW explain the binomial 
eo e~  
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I appeal to him to consider this 
question dispassionately, because I still 
beli.o!ve in his good sense. A countt·y 
like India, a big democracy like India, 
cannot be governed by a mere Prime 
Minister. In the interest of d'emocHlCY 
and in the interest of the country. it 
is necessary that the Prime Minister 
should also be th'e leader of the nation. 
And she became the leader of the 
nation after leading the nation, with 
your support on some crucial q ues-
tions, after passing through vario!Js 
trials and tribulations. That is how 
she became the leader of the natiOll. 
That is what irks you. The people 
calling her the supreme leader irks 
you. But she became the leader of the 
nation with the mandate of the people. 
You are projecting a leader without a 
mandate. You are o~e in  a leader 
who has not yet got any mandate. He 
is like a commander without an 
army (Interruptions) 

Who is spreading the cult of fascism? 
Is it those who have the mandate of 
the people, or thOse who have no man-
date of the people and yet are claim-
ing to be the leaders of the nation. 
who have no majority and yet claim 
to speak on behalf of the nation, who 
have no parties behind them and yet 
speak on behalf of the parties? 

I will give anoth'er example to show 
who is encouraging the fascist outlook, 
the fascist tendencies. Who is support-
ing the campaign or preaching the 
idea of ridiculing parliamentary and 
democratic institutions? Who bas done 
it or who is doing it? Who is trying 
to bring parHam'ent and the Legisla-
tures into contempt and ridicule? 
Did We do any such thing? You ore 
the people who are doing it. I want 
Shri Mishra to understand, I want it 
to be put On record, if democratic in-
stitutions disappear from this country, 
do not thing you will be safe; probabIy, 
you will not be able to save yourself. 
I know you believe in democracy and 
that is why I am telling you this. 

Who started this campaian of ridi-
culing democratic institutions in this 
country? Did we ask for dissolution 
of the l:egislatures? Who started 
gheraoing MLAs and parading them 
on donkeys? Who used coercive tac-
tics? Who started intimidation? Who 
is talking of the no-tax campaign? 
Who is responsible for the bomb ex-
plosions in this country? I want you 
to dispassionately explain the position. 
Who is indulging in undemocratic be-
haviour? Who stands in this House 
and says "no, we will not allow you 
to proceed"? Who talks that language 
in this House? Fascism always starts 
with the tyranny of the minority. 
They will always be small in number 
but the become more aggressive and 
totalitarian in approach and they talk 
the language "I am the nation". 

Shri Samar Guha was telling us: do 
not indulge in hero worship. He 
has discovered a God. The other day 
he said that he has discovered a God; 
perhaps without Worshipping it. Now 
the simple question is this .... (Inter-
ruplidns). Your intoleranoe again 
shows that you are well-meaning but 
misguided. The Simple qU'estion is: 
who has done it? He has said that both 
the police and the military disobey 
orders. I want to tell Shri Guha that 
both the poliCe and military hav.o! this 
country defended with their blood. the 
freedom and democratic structure of 
this country. They have don'e it and 
they will not be misguided by mis-
guided and Qonfused people like you 
and your leaders. They have done 
their duty to the country when foreign 
attacks came, when We were fighting 
for certain principles, certain policies 
and for the democratic structure, for 
our secular outlook. The police and 
the military are not going to fall in 
your trap. I can assure you that they 
are too patriotic to be misguided or 
misled by you. 

Shri .Jyotirmoy o~u spoke ot RAW 
and what not. As I have gald, he 
always tries to show as If hie is an 
expert who knows something, but 
what he brings virtually means no-
thing. 
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Here We have so many pailokars 
aitting here. They are always talking 
of the elections. If they win an 
election, then it is' a fair election; 
but if they lose an election, then it 
is unfair. This is their approach 
and outlook. People will see how 
opportunistic they are in their out-
look. Some time ago they thought 
that they would not be able to win 
any single election, ,because the 
elections are not free and fair. Some 
of them were thinking of even boy-
cotting the elections. Some of the'lll 
said that until there are electoral 
reforms, they will not stand for 
elections. When they won a few 
bye-elections, they changed their 
stand. I am happy that they are 
coming to elections. It should be 
for the nation to decide. When the 
elections come in 1976, wlhen they 
are due, they will choose you or 
your opponentis. The Congress has 
always bowed to the verdict of the 
people. The Congress will go by the 
verdict of the people. 

They are talking of storm-troopers. 
Mr. Samar Guha was talking about 
racial \Superiority. He is in the com-
pany of .Jan a Sangh Party which has 
been talking of racial superiority. Who 
in this House talks of racial supe-
riority, superiority of one class of 
people against the other? It is not the 
Congress party. It is the company 
which Mr. Samar Guha is keeping 
that is talking about it. It is the 
.Jana Sangh that is talki.ng about it. 
They have para-troopers in this 
country. They are the people who 
indulge in this kind of activities. You 
are in that company. It Is a pity 
that J. P. led a demonstration to 
Parliament, he was then demanding 
a ban On the RSS when Gandhiji wa-s 
killed. It is the same man who says, 
if they are fascists, "I am also a 
fascist" . 

I say, you search your heart. In 
your pOlitical desires, in your search 
for annihilating the Congress, deni-
grating the Pr"me Minister, denig-
rating the institution of democracy, to 
what limits are you going? That 

is the question. He was talking of 
democracy, He mentioned Ayub 
han and Bhutto. I want to ask Mr. 
Gul':ia: Who was the le'ader in India 
Who supported the idea of basic de-
mocracy of Ayub Khan which was 
the negation of democracy? It was 
not the Congress' party; it wa.g not 
the Congress leader. It was your 
leader, your God, your .J. P . who 
supported the idea. You say, you 
are fighting for democracy but, in 
the name of fighting fOr democracy, 
you are helping tl'le undemocratic 
forces, you are helping the right 
reactionary forces and you are helping 
to create conditions in the country' 
which are now leading to fasciS'm. 

You go on saying so many things. 
You Gay, there is no freedom of the 
press. You say that the press in 
this country is not free. COUld 1ilere 
be a greater myth to say that? In 
fact, the press in this country is 
free to the extent of having a licence. 
Yesterday, I quoted a paper which 
had incited the murder of the Prime 
Minister in its article. And this 
,blessed Government has not taken 
any action. StilI you say tilat there 
is nO freedom of the press. I have 
my grievance against the Government. 
I say that fascist trends are being 
developed; the people are making 
speechee; they are giving utterances; 
they are writing in ,periodicals and 
in newspapers. r have 'my grievance, 
a very strong grievance, against the 
Government. Why are they not 
coming forward with a White Paper 
giving all the details of s'Uch speeches, 
utterances and writings in periodicals 
Bnd newspapers? I assure you, if 
they were to come out with it, sO'me 
of you will be exposed beyond any 
shadow of doubt and it will come 
out that it is some of the parties 
sitting on the other side that are-
promoting anti-democratic means and 
so on. 

It is a tragedy for an Opposition In 
this country. During the last 27 
years, the question of question t.: 
How kI it that no alterantlve to the 
CongrelJS has developed? That tit 
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the question which you should seri-
ously ponder over. And the only 
a.nswer is that, instead of bothering 
about their own working. about their 
own attitude, about their own policies, 
they have taken a negative attitudes 
towards the Congre&s. Somehow or 
other, they have a knack of missing 
tile bus. Whenever there is a crisis 
in the country, if the Opposition were 
to stand together, cooperate and adopt 
a constructive attitude, may be the 
nation would have appreciated them. 
The difficulty is that, when fire starts 
burning, they put oil in the fire; when 
difficulties come, they start creating 
greater difficulties; when some abnor-
mal conditions start, tJhey try to make 
them more abnormal; they try to 
create confusion and chaos. The 
worst thing is this. They say that 
the Congress is ruling by brute majo-
rity. You can check up the records 
of thi6 Parliament. You may see all 
the crucial decisions, including the 
Amendments to tlhe Constitution. I 
would say that 90 per cent of the 
members of this House, including the 
Opposition, have supported those 
D'menmnents. It is the .greatest myth 
and falsehood to say that the Congress 
is ruling by brute majOrity. In the 
case of all crucial decisions which 
have been taken, most of the Oppo-
sition members have also supported. 
these. 

You call the Prime Minister a tota-
litarian leader or this leader or that 
leader. My friend from DMK was 
pouring praises on Panditji. We 
agree with him that Panditji was 
a great detnocrat. You were shining 
in the glory of Panditji's belief in 
democracy. I want to tell the Oppo-
sition that, if with all their undeomo-
cratlc attitude. witb all their intoler-
ance. with all their mud-slinging 
with aU their character assassination: 
with all their fabrications and false 
'BIle«ations. they are ,!Ifill making their 
mark somewhat. though out of pro-
portion to them weight as an Opposi-
tion, though irresponsible, they are 
shining in the glory of the Congress 

which believes in democracy and i,ts 
Leader who .believes in democratic 
functioning. That is what I want to 
tell them. 

MR. CHAIRMAN: All the memberll 
can speak very well on thi6 8ubject. 
I would request tttem to be very 
short. 

SHRI B. V. NAIK (Kanara): Please 
give me ten minutes, Sir. 

MR. CHAIRMAN: When I say 
'short', I mean only five minutes. 

SHRI B. V. NAIK: 1 take the 
cue from what Prof. Swell has said 
that the best speeches are short spe-
eche..s. Let me have my own way of 
speaking, and I will obey the Chair 
whenever it wants to cut me short. 

Now, I quote from the speech of 
Shri Shyamnandan Babu, an experi-
enced Parliamentarian, unHke many 
of us. He has said: 

"One of the devices ... " 

for the growth of fasciS'm 

" ... was of national socialism in 
Germany; pseudo corporatism in 
Italy; Similarly, in Japan, there WaE! 
aggressive nationalism; in France, 
there was a device of popular 
front. .. " 

I presume, he means Charles De 
Gaulle. 

"In America ...... " 

This is the anti-climax. 

"In America YEJU 'mig(1t say, there 
was a device of New Deal." 

If Shri Shyamnandan Babu is going 
to say that Mr. F. D. Roosevelt who 
brought in the New Deal was a dicta-
tor ..... 

SHRI SHY AMNANDAN MISHRA 
CBegusarili): There are the devices 
by which contradictions are sought 
to be reSOlved. It was retolved in 
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the United States . by the method' of 
~e  Deal. In other countries they 
were resolving such contradictions in 
Borne other ways. 

SHRI B. V. NAIK: I am quoting 
only from your speech: 

"When such situations arise, you 
have to take recourse to some of 
these methods ... " 

The entire theme being fascism, if you 
now say that it is not so, then I have 
nothing to add. You can stop me 
~ene e  I becO'me irrelevant. 

If you are going to say that FDR 
was a dictator, then your definition 
of 'dictatorship' i.s not fair. 

Then he also quotes a play-boy 
writer and says: 'The leader is right, 
Our future is bright.' and goes on to 
say, 'So the leader must be proclaim-
ed to be right in all possible circum-
stances.' Now, to the bEst of my 
knowledge, I do not think the person 
who put forth this, viz., Mr. Kuldip 
Narang, to be exact, speaks on behalf 
of the Congress Party. I think he 
speaks for himself. Under the cir-
cum1'itances, we, in the Congress Party, 
cannot be held responsible fOr that. 

Then, to take his 0'Wn quotation at 
the time when tJe 6J)oke on the i4th 
March. Shyamnandan Babu has said 
'Now the personal rule of the su e ~ 
leader is absolute.' All these halluci-
nations ShYamnandan Babu is entitled 
to have. but the essential and the 
most operative part of his argument 
and, similarly, ti1at of Prof. Samar 
Guha today is-I do not want to enter 
into a conflict of personalities-is that 
JP has come in order to save demo-
cracy in this country. Sir. I do not 
no~ much about the politics of 

India, a decade or two ago, being a 
fresh recnJit to public life. If I 
can SUm up the entire philosophy of 
Mr. Jayaprakash Narayan, he sounds 
~ me very much like an echo of 

wtJat the Congress 'manifesto was 
Bt the time of the mid-tenn poll in 

the year 1971. Whether it is un~ 
employment or whether it hs a ques-
tion of the student unrest or the 
abolition of poverty, there has been, 
as far as the basic objectives arE' 
concerned, absClI·utely no conflict. But 
the problem before the country or the 
government of the country is: how 
to implement it. There is this enor-
mous unemployment proble'll1. Unless 
we change the values, the unemploy-
ment problem gets aggravated because 
the organized sector of labour has 
developed certain vested interests in 
which they want more and more. 
Under ~ese circumstances, I think it 
would be a very difficult proposition 
to get into a dialogUe with one's own 
echo because the echo will exactly 
reflect what has been said. 

Shri Shyamnandan Babu also said 
1S00000ething about Our Party, a com-
bined Party to which Shya'mnandan 
Ba bu belonged prior to 1969 . If I 
distinctly remember his words, the 
said that the Congress Party is a 
party which stands for certain values 
and he said that there has bEen a-
fall in the democratic traditions of 
~ Congress. Without eanin~ any 

offence to our friend. Shri Mohan 
Dharia et all i.e. and oth-ers, I would 
like to know whetl1er there is any 
one party either in a democracy or 
in any other situation where the diver-
gence of opinions and the diffierences 
of opinion are expressed so freelY 
and come out in the public and take 
place on the SBme scale as it happens 
in our paTty. Does it happen in the 
CPr? Does it happen in the CPM! 
Does It happen in a party wf1ich a 
la ~e number of people there have 
joined o~e e  .. 

SHRr PILOO MODY . (Godhra): 
Yes. 

SHRJ B. V. NAIK: Obviously. it 
has reached the place where it should 
go. I think if there is a catholicity 
In the expreBsion of varying oplni011ll, 
varying Iilades of opinion, from the 
e'Xtreme right to ~ extreme left, It 
Is in the Congress Party Bnd which 
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party would be So liberal in dealing 
with their dissidents that not even 
a .. how-cause notice was issued? I 
did COlnpliment the other day the 
party of the han. Member, Stirl 
lndrajit Gupta that within a week's 
time of something that happened at 
o~e a, a member of their party, 

Shn Chandrasekhar Singh was sus-
pended. We would like that disci-
pline ... 

SHRI S. M. BANERJEE (Kanpur): 
You have not suspended &lri Tul 
Mohan Ram. 

SHRI DARBARA SINGH (Hoshiar-
pur): Shri Tulmohan Ram is very 
much in the court. 

SHRI B. V. NAIK: We would 
very much like a certain amount of 
discipline in our Party. There is only 
one more thing-or two more things 
-which I would like to refer to. I 
am particularly asking Shyamnandan 
Babu. For ~ e last 27 years who 

• was in charge of the affairs of the 
country? Was it Mrs. Indira Gandhi? 
No. Was not Mr. J. P. Narayan in 
the forefron ~ of the national affairs 
in this country'! Was not Mr. Shyam-
nandan Babu very much in the Central 
Cabinet? Was not Mr. Morarji Desai, 
Minister of Finance of the Govern-
ment of India and Chief Minister of 
Undivided Bombay? You were all 
with the congress. Wilat yOU see 
now is the total accumulation of the 
mistakes done by the same people 
who are now rallying round under 
the umbrella of Mr. Jayaprkash 
Narayan. Mr. MorarH Desai was 
there; Mr. Kamraj was there. Mr. 
Shyamnandan Babu is an intellectual. 
Let him ponder over and answer whe-
ther tt.1ese people have or have not 
been responsible for the deterioration 
Of the situation. Mrs. Gandhi came 
on the 9Ce'l'le only in 1965. Under 
these circumstances, calling the Prime 
Minister, Lady Hitler would be utterly 
unjustifled. Do yOU know what 
happened in Germany about the per-
aecution of minorities? She is a 

minority herself from the point of 
view of the caste politics of this 
country. I therefore humbly request 
Ml-. Shyamnandan Mi-shra to with-
draw his resolution. 

DR. HENRY AUSTIN (Ernakulam): 
I want to participate in this discussion 
because I was very much surprised 
to hear the reasons which Mr. Shyam-
nandan Misilra has adduced for bring-
ing up this Re-solution seeking to draw 
the attention of the House to a certain 
situation which does not exist in the 
way he puts it. 

Or, if it exists, in any form the one 
force which is trying its best to avert 
such a situation is the Ruling Party. 

SHRI PILOO MODY; I would like 
to speak. 

DR. HENRY AUSTIN: Sir, today, 
Game reference has been 'made by 
some speakers to the Congress Ruling 
Party. Now, Sbri Mishra knows the 
character and composition of the Con-
gress Party. One of the reasons for this 
Party holding its own for the last 
over a quarter of a century and even 
after Independence is the fact that it 
seeks to represent the aspirations of 
the people, viewed as a whole. In 
the Party, a section takes ultra-Leftists 
stands and yet another section may 
be represent viewpoints which majo-
rity may not like. Thus by seeking 
to represent various ..shades of opinion 
the Congress Party seeks to reflect the 
soul of the Nation. By sO doing, the 
party has developed some weaknesses 
as well. But, yet, all-tOld, this 
party repreeents the nation and its 
soul which is reflected through basic 
postulates such as democracy, socia-
lism, secularism a"d in external 
affairs non-align·ment. Such a party 
therefore cannot be assailed as going 
against these high priciples and en-
couraging Fascism. It is here that 1 
would like to say one thing. The most 
-important factor rnoW' ~i in  ourl 
body-politic is the tendency of certain 
parties who, which proclaiming from 
house-tops their commitments to 
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socialism, secularism and democracy 
at the same time, finding that their 
own party does not have any hold 
On the people, are trying to fall back 
behind certain leaders whose ideals 
and programmes cut at the very roots 
of these ideals. That is what is happen-
ing today. Shri Mishra's own party 
is afflicted with this s1tuation. I 
have '-.10 ill will against any party or 
individual. But there are certain 
forces which are operating in this 
country which need to be watcbed 
and understood. Look at the caSe at 
Shri S. N. Mishra and his party. He 
wants to focuss the attention of the 
House to the emergence of Fascism in 
our country. What is actually hap-
pening here? A party which has no 
strength of its own is surrendering it-
self to What Shri Jayaprakash Narayan 
is doing and preaching. His philosophy 
is also backed by the Jan Sangh, 
Anand Marg-·· a;o 1 som-e others also. 
On the other hand, the Congre-ss party 
believes in democracy, and secularism 
and feel that this country and the 
party should fight for democracy, fight 
for secularism and socialism. I know 
Shri Shyam Nandan Mishra and his 
honesty of purpose. I remember my 
association with him in the Congress 
Socialist Forum from the 1950. Can 
he honestly say now that there is 
any other party or any other collec-
tive force in this country which stands 
so 5teadfastly and so resolutely aeaillst 
the forces of FasciS'm like ours? The 
Resolution which he has brought for-
ward is very very distressing. I do 
not know why he has thought it fit 
to bring it here? In a way, the 
Congo (0) or Syndicate Congress of 
which Shri Shyam Babu is leader 
in this House is falling into the trap 
of Fascism. You have gone on re-
corcf as championing the cause ot 
secularism and democracy. Then, how 
can you reconcile yourself with Shri 
JaYaprakal!h Narayan's addressing 'a 
rally at Jan Sangh delegates? Inter-
ruptions). You seem to have no con-
cern over certain forces exhorting the 
country to take steps which are 
bound to take oUr people backward 
to the feudalistic age or to the age 
at communalism? 'I1le C'ongree9, 

153 LS.-12. 

·under the Leadership of Prime in~ 

ter, Shrimati Gandhi carnes to the 
forefront as a leader of the progres-
si ve forces in the company of the 
progressive parties like the C.P.L 
and other ~ ies which see the dan-
ger inherent in the' times. Instead 
of appreciating the bold stand which 
the Congress has taken to defend 
Democracy against fascist trends why 
should he talk like this? It we want 
to establish Fasci6m in the country. 
there is not much difficulty in our 
way. What has happened in African 
countries? But our philosophy is 
against these kind of forces. Shr! 
Mishra has nO complaint.-;; against the 
Jana 8angh and the Ananda Margis 
Or other reactionary forces whicb 
have the potentiality to lead the 
country towards Fascism. We are 
very much distressed that he brought 
this matter here. Our Pri'me Minis-
ter has time and again said that the 
Congress Party stands committed to 
certain basic values-values which are 
d1erished by progressive people the 
world over. I am JUSt coming after 
attending a reception to the ForeigD 
Minister of Tanzania who i.s here not 
only as the leader of that countr::v. 
alone but as the leader of the dele-
gation of Organisation for Afr!cali 
Unity (OAU). According to him 
there is so much of freedom in out" 
country and that the OppoB'ition Parties 
are given so much of freedO'm to pro-
pagate what ttJey want _ This can 
never be in a country with a fascist 
background. If there had been any 
such tendency in our country, do you 
think J. P. would have been allowed 
to propagate his views some of whicl:l 
are repugnant to the concepts of de ... 
mocracy and socialism? On the other 
hand we give him and his 'rTlovement 
a·bsolute freedom, because Can greg 
has the tradition of toleranCe anei the 
abiJity to absorbe what is best ~ 

a movement or even In Opposition 
parties. That in a way reftectfl the 
genius of the Indian culture. We try 
to assimilate what is best in others. 
So, when OUr party and Government 
are wedded to such policies and are 
leading the country towards the goal 
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IJf democratic socialism ilow dare you 
Bay that the ruling party is preparing 
the country for fasci6m. This is un-
charitable of you to say the least. 
Even in the United States or the 
Scandinavian countries you will 
find the sort of freedom which we are 
having under Prime Minister, Smt. 
Indira Gandhi, is not available. Even 
against the backdrop of the eruptions 
of violence, as we have seen recently 
in Sa'mastipur, Allahabad, and Delhi, 
we are holding fast to the i ea ~ of 
democracy and this achievement of 
OUr Government is being praised by 
world leaders. I may tell you that 
in the coming days and months you 
will find that the .J.P. movement will 
continue to shrink to find itself cen-
tring largely on Anandmargis and 
.Jansanghis only which the country 
will continue to be ruled by progres-
sive forces led by the Congress under 
the chrismatic leadership of Shrimati 

Indira Gandhi. 
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~ 5m'fTif !f>T am- .,'woihd , ~ ffilIT tflIT 

t I ~ q-q;lt ~ <fiT ~ ~  

·-Not recorded. 

qfQQT'1" ;q-n: ~ ~ ~  ~ ~ 

liIlT ~ I , ~ at=r '" i ~ ~ ~ I 
Ql'1;f1lj ~  ~ if; ~ i:t m m 

c-

cr.q-T ;q-n:rr ~l  flill qjrfff..,.q i'f'nf liIlT ..nt 
'~ ~ I ~ if ~ ~l  l q~ 

'1'R ~  s ~ fQf .... ~C  <fiT ~ 

9ilfi1;lrT ~ f\i11rtt ~ ~ ~ ~ ~ 
i ~  ~ ~ ~ ~ mi I 

~ ~  il ~ ~ ~ .', it ISI"r :;nr)fu-
lilf GR.! it ~ if ~ ~  ~ ~ it 
:q-r:ffi ~ R' fct; mrnr ~ it ~  

Qr q~ i ~ ~ I 

MR, CHAIRMAN: No talk here 
about Central Hall. Central Hall talks 
are not to be reported in the House_ 

~  ~ q ~~~ qti : ~~ , 

~l f<lj(i ~ ~l ~ ~ Oflftfcf; ~'U 
~ ~ ~  ~ I ~~ ~ if 
~ ~, ~~ ~~C '  ~, ~ 4 ("4 (Ill ~ , 
~ ~ <fiT ~o  ~ ~, ~ ~ a 

~  ~~ 'fi"T ~, ~  ~, form f4'cf 
~,~ ~~~~ ~C ' ~ I ~ 
~ ~ ~ (1",.,,)f<:1Cfl ~  ~ ~  
fct; l:)er <fiT ~ ~ I ~ ~  ~ 
~ ~~~  q ' ~~~ 
~ fct; ~ i  ~ ~ if> ft:r1r ;q-R ~l  
~ 'l' '  ~  ~ ~ it f;;:rq- srmrr 
~  ;r 'flfT ~~ ~ if U ~ ~ 

~~ fiti "'I"fif"f"Tlf fCRTtlr ~ if; itdT 
~ ~ ID'1 ~ ~ 'Hq'('4liA"t liIlT 

~  ~ if ~ f.:ruTlf ~~ if ~ 
~ ;i', crr ~ ~ i~ ~  , ~ 
'!oft ~ i~ fJfI!.T ~ ~ ~ p=. A> 
fq-ssrr ;ofT q"f4' 'a{ :i fVilr f.f; srm;:r ~ ~ 

'Ilqljii'1 ~ ~l q 'YiT cf ~ fmr ~ rn fit; ~ (i <iWI ",,"i it; ~ i' ~ it iIn:-

itTl:: ~  fq-fM ~ if; q , ... 4IlI ~  

'tiT ~ ~ ~ \l'R !fiW ~ fit; ~ 
~ ~ i~ ~ ~ mllf fl«:r <n: 
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iITI'I" ~ 9;l"IT ~  ~ ~  ~ ~  

i~ 1 ~ ~e  ;W;T Q;ifi q (&q (I 

i, ~ ~ ~ i ~ 1 ~~ 
GI""n: ~ ~ 0fiW ~ ~ m s ~ 
~~~ i ~~ ctW 
~ ~ ' ~  ~ ~ 1 it ~ ~ ~  

~~~~l ~~ 
~ qfuiw it il ~ ~ ~ ~  ~ 

~ ~  ~ ~  ~ ~ ~ 
~ 1 ~ ~ IT{ ~  ..rr ~ ~ 

~ W I!fr ~  ~ ~ ~ ~  
~ ~  lIf 1 ~ i a ~  it l ~ 
~  g-qT @!:T, ~ 'i ~ (d E?:) 9;l"h: 
~  Of Giia-r ~ 1 ~  ~ IT{ $fumr 

;!fiT ~ ~  ~  1 CfT1JTT ~C 'e  

Cfir ~  ~ q-h: ~~ ~ s ~ ~ 
~ 1 ~ mqr\if ~ 0) m 1 

~~  ~ ~ i;fT1f ~  f.t; ~ 
~ ~  it ~ ~  gm- iJ) ~ :;fnr 

<fiT ~C i ~ ~ ~ it ,:IT ~ 
,~ 1 if ~ q-ffiT cRT ~ ~ 

~ q-h: !R"'VlT ii ~ ~ ~~, m 'lflr 
'SI'fiTIfT "'I 1 <Ill U I ""' it 0fiW f.t; ~ 
~~ 1 ~  .... ~n ~, .... q ~ 

q ~~ q-h: .... -g'n ~ ~ ~  

~ ~ ~  I ~~ ;;pffi'Ef it ~ 
~ ~ ~  fTQ'T f.t; ~ 0) ~ 
~ @!:) fTQ'T IR"IT ;f ~ ~ f.t; ~ 
~ i1crr ~ ~ it q '~ lJ'it ~ ~  

<!TcrT"'-T ~ ~  1 ~ tfifq\Ui ctft ~~ 
"' !n'1CfiT ~ I 

~ i;fT1f;W;) ~ Wlf lfft amr «<mfT 

~ 1 i~~ ll ~  ~~, 
~  ~~ ~ m qTljf ~ ~ 

tlfiT GI"Rf ;it ~ 'Ii ~ ~ CIfln" ~ ~ ~ 
eft f!"tit s ~ q fti ~ '  ;wiT ~ Q;ifi f!"GfT 
~ ftif"'R( if'if ~ ~, ~ 

f.rct;n;r ron fTQ'T f;ro:A; ~ ~ Pi"i 
1rQpl ~ fi:rP.i \ift ~ I Q;ifi ~ t ~ 

Cfi) q ~o ~ ~ ~ it ~ vn fit; 
mq- ~  ~ ~ 'fIT ifiTl:T ~ 
"I"h: ~ m1fiti) fFcrr ~ ftiPtfG( 
~ ~ I ,,'q"J1T lJ'it "IT ~ Sffllf 

fi:rf.m:'<: ~ ;;A- ~ ~ iA" ~ ~ 
lfir 1 ~~ ~ m-u !fiT m-u ~ '  
i ~ ~, ~ '{UJT, ~ q"R ~~ 
;W;T Gffif ~ I ~ ~ ~ 'lflr SfCfiTW 
"'II (Ill 01 ~~  ~, iflrr ~i i  q ~~ 

IR'nI" &T ~  ~ ii  ifm" ~ q-"q"T ~ (t 
~li  1 ;f '{<rr-f it ~  ~ 'lIT ~ 
~C i m:1 arorr{ I!fr ~  ~ ta tJTtf, ~ 
f1fi!T ~ 1 ...-rfuct;- it ~ i ~ 

CfiT if 1fT ~ ""* 1fT ~ e €'4 1 "'II/Ii ~ 
~ I \Pf!fiT ~ 1flrr ~ ? 2flIT it ~

C!fTr{T ~  ~ mq- Cfi) ard'T itm- ~ 

f.t; ~ ;;ft ~ ~ ~  ftn ~ ~ 
aiet'l§llIl it ~~ ~ fit; ~ ~ ffi'q" 

~ ~ii  "fIT smA ~  d"To:rrmt i~ 
~ i ~ t;:tT:I1:rror etlLjQlul i i~ ~ ~ 
~ "f"('UT) it Ell <I 111141 ~  ~ frn rn 
$l"lRT ~ ~ii  iJ) ~ ~ '1'ty ~ I 

~ ~~~~q ~ ii  
fit; ~ ~ ~ ~ ~ 2flf)f.t; I{.il 'lT1f 

CfiT '~ ~ ~l ~ ~  qrq- ~ ~ 
~ ~ ~ I ~ 'q"f'q"i ~ ~ q ~  
o ~ iii" q"R q"T1f iIfi) 1fiJT ! fir; ~ 
it ~ 1934 it CflJT ~  1fT? ~ 
~ ~ ~ q ~ !!fi) fsJllo:-!ij ~ ~ 
'fT 'q'R ~  ~ ~ ~ tt II#t 1 
it ~  afEi<fT i·ii" l!ifu';f ... ifi'(t ~ 
~i  1 ~ ~ ~~ ~  :;; r:r IR"r ~ ~ 1 

~ i ~ ~ ~ ~ I ~ ~ 
~  ~a ~ IT. i ~ !flIT ~ I ~ " 
~  ~  ! fit; q"rq- lflIT ~  ~ (d"rn' 

~ ~ fit; STe'R If\fI" it ~~ ~ ~ 
fit; i!it ~i i ~ ~ e'  l~ ~  ~q l  

WJ'1if'1" ~ ) 'q'IT CfiT1:r !Ii1:;i ~ ft:Iit "3" qit 
~ q,.iiFd) 'q"ftf !til ¢ ~  q-R ~ 
~~  ilfir ~  ~ ~ if; ft;rit q"N ifiT 

~ i i~ ~ fit; mrrr 1ft" 8Qtlilz4 t ~ 
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If[f ~ ~ "I'T ~ if; J m'1:o 
~o~~oi , ~ if; ~ ~, ~ 
ifu oe ~ ~ ft:rzrr ...rn: ~ ~ ~~ 
Rzrr ~ ~ ' ' ~ ~ I ~ 

-0 -0 

~ ~ qrq ~ ~ ~ f.f;, ~ ~ ~ 
~ 'A1t4Ifi.Q'fl ~ if 'tofl', ri 
~~ if m ~~ if ~ "iil<oltj 

'" 
~ <til ~ ~ !;fiT <ti1'fuw ~ ~ 
~ I ~ mm ;r ~ i  if; m if 
~i ~e  ~  ~ if ~ ~ ~ 
~~  ~~q

~ tj'ft m:rffi ~ ~ aT ~ 
'ffl tTffifT <tt Cf'(q'i ~ 'fiT ~ 

\OJ I 'fI ftt a ~ ~'  ~ ~ m!:fiifi 
~ if@' 1 ;;r;:n:rr ~ aT ~ i  'fIT 
~ ~ ~ I ~ i  ~ ~ ~ 
~ ll ~l~i'  ~~ ~ , o ~ ' i if 
<;fun ~ ~~~ ~ I 

~ mm ~ ~ ~ if, ~ f641"'d 
it ~ ;;f tIT ~ ~ ~ q ~ 
~ I ~ ~ a<fi ~ '11' '1"hft ;;iT ~ 
~i ~~~~~~ 
~ ~ ~ ~ ~ q' l~  <i 
mq ~ ~ ~ fCfi rmft ;;iT er;1' \ifOf 

~ ~ ~ 0) ~ R«rr ~ t:mf ~ 
~ '~ qro <m- m ~ Cfi·,r: R'lfT I 

:q-('q' ~ \11' ~ fir; ~ '11' ;r ~ f.r; 
~~i' i  ~qq' n ~ 
~ ~ fl::n;r iff $ ~ i ,~' i,  ... 
~~ ~ I ~ ~ ~ fPf 
~a ' ~~ ~~ 
'1m <;fi'IT ~ !filf oml ~ I 

~~ '~~  ~  I qor 
it ~ ~ ~ f.f; m ~ "Ih: 
~ l ~~~~  ~~ 
""'defaT ~ tTil:ft Iitft ., "I::iiie ~ ~ ~ 
~~~ ~~~i ~q  I 

~ ~  W fir; !ltj 1 q '" r<::Pi ~ ~ wn:: 
~~~o ~~ ~ 

~ f<!IdetH I ~ ~ iffir ~  'i ~ ~ ;;pr 

~ ~ wn:: ~ ~ \ifT5r ~ aT ~ 
CJORr ~ iJil !W aT 'fI14 q I ( CflV'fr 
~ ' ~ ~ ~ ~ itm ~ u  
iJil ~ if; ft:PT I qGf ~ ~ ~ 

if ~ ~ 'fI1f <"f11' 'iITIIT ~ fer; ~ 
q ~ ~, ~ ~ cit Ofi)fim on 
i ~~a ~~i U i  ~ 

qnft ~ I 

q, n ~'~ "fr<'hl'lll' qti 
~ tfiCfIT 4flIT ~ aT <;f'dT ~ I 

~

I!.1'r ~ '  ~~  ~ it ~i i er;T ~ 
~ 4flIT qr ~ ~ ~  on: iiIll[< ~ 
~ 4TlfT 1 ~ 'q'Tq' ~  . 'flit ~ fit; 

m '" Id 1 <01 ;;r;:rr ~ 4flIT ~ 1 it 
~ macfi' qqlf ~  ~ ~  I tt 
nrPc1 ~ ~ ~ ~ ~ f.t; ~ ihT ~ 
~ !lIIf..HQtj CllalCi <0' m ~ if.' ft:PT 
!q'tJift ~ ~ ~  ~ CfI't I ~ 

m:rr ifi ~ ~ 'it 11J'i'ftr ,:j1'r ~ CfiT.; 
~ SIT.IT( ~ 'fl, ~ ifi ~ 
~ <m- ~ ~ ~ fuit' ... '$ 'fI1", 'fIT 

~ marr PI' ~ I 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI F. H. MOHSIN): Mr. Chair-
man, Sir I have heard with veat 
interest tl'1e debate which has taken 
place for a number of days. 

The resolution was firSt moved on 
30th August, 1974. The background 
ot the resolution WaG the Congress (0) 
sessiOn held at Calcutta which passed 
some resolution on Bihar situation and 
also on some resolutions on economic 
matters were passed in the said 
session. This resolution was the out-
come of that. Perhaps, Mr. Shyam-
nandan Mishra had much to do with 
the resolution that was moved in the 
Congress (0) session and he just 
continued it and kept It alive by 
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,[Shri F. H. Mohsin] 

bringing forward this resolution. 
Whether he subscribes to that ideo-
~  or idea today Or not, that is a 
.different matter. Much water has 
ilown since then. Perhaps he might 
be thinking that there are some 
-.forces of fasci6m in the country, 
not knowing where the" are: If 
he ~u  pauses and ponders over the 
iact, over the situation in the whole 
country, and looks for himself where 
exactly the fascist forces are alive 
are working, he would see them: 
only on his -sides, to the right or left 
of his sides, and not at all on tile 
front, in the Treasury Benches. 

!'lHRI INDRAJIT GUPTA (Alipore): 
VVhat about back? 

SHRI F. H. MOHSIN: Of course, 
I did not refer to Mr. IndraHt Gupta. 

AN HON. MEMBER: He is on his 
right. 

SHRI F. H. MOHSIN: Same other 
people also take that place; I mean 
the extreme right. 

It is true that fascism under the 
leadership of Mu-ssolini.' had two 
contradictory ideologies or appeals. 
First and foremost, they were the 
enemies of socialism and communism 
and thus gained the support of the 
propertied classes. Fascists are the 
enemies of socialism and communism 
and they represent the propertied 
classes. Now, Mr. Shya'mnandan 
Mishra may think over as to who is 
in the company of the propertied 
la~ses  

Pandit Jawaharlal Nelhru has defin-
ed 'fascism' in his book Glimpse. of 
the World History. He observes: 

"Fascism had no fixed principles, 
no ideology and no philosophy be-
hind it. unless the mere opposition 
to communism. socialism and libera-
lisom might be considered to be a 
philnsophy. It had, however, ill 

t. definite technique of violence and 

terrorism. 
cists was: 
obedience· ... 

The motto of the fas-
'No diJIcuSlSion--only 

I know very well that Shri Shyam • 
nan~an Mishra is one of the great 
admll'ers of the great leader, Pandit 
Jawaharlal Nehru, and I think he 
subscribes to this definition that has 
been given by Pandit Jawaharlal 
Neilru. 

Violence is part and parcel of fa6-
cism. Who takes to this violence? 
He has gone on analysing what he 
means by fasciS!Il and how the Gov-
ernment has become fascist in his 
wisdom, One of the traits that he 
has referred to in his speech is iden-
tificatioti of the State to the Party. 
He has alleged that there is no dif-
ference between the Party and the 
Govern'ment and every resource of the 
Government is used for party purposes. 
We are all well aware that every 
pie that is spent by the Government 
comeoS before Parliament; it is voted 
by the Parliament. I cannot under-
stand how he could make such a 
devastating statement that Govern-
ment's funds are used for Party. He 
says tlhat some money was spent in 
the AleC Session-s in Calcutta and 
Narora. But he cannot substantiate 
whether any govern·ment money was 
spent for those purposes, Still he 
makes such wild allegations that gov-
ernment money was used for Party 
purposes. 

Another point that he makes is that 
there is a personality cult, the perso-
nali ~  call of the Prime Minister. Of 
course. many of my friends have 
dealt with that aspect. Perhaps, the 
toweril.lg personality of our Prime 
Minister is always a constant fear in 
the minds of the Opposition; they 
have this apprehension. It is true that 
our Prime Miriister has got a towering 
personality. wbich has received a 
world-wide appreciation not only in 
our own country but elsewhere also and 
she has won the hearts of the people 
not only by her words but by her 
actIons also. So in the last elections 
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we have won 352 seats out of 018 sea-
ts in the Lok Sabha. Then, again, our 
Party became stron.g. Now, the Party's 
.strength is 356 out of 523 in the Lok 
,Sabha and out of 2757 Assembly seats, 
.we won 1936. So, with the massive 
votes of the people if we have come 
.into power and .if ShI'imati Indira 
Gandhi has become the Prime Minis-

; ter, then, would it be called fascism? 
It is those who still insist and use 
force who should be called fascists 
and not the people who have come 
here in a majority, with a massive 
majority and with the backing of the 
people. 

M::my persons have got this fear of 
the Lowering personality of the Prime 
Minis.ter. They some how want to 
besmear her popular name and they 
want to bring in her name somehow 
or the other. The other day it was 
tried by some of the political 
partiees, not that of Shyarrv.landanji, 
to connect her name with the incident 
that happened in Samastipur.. Then, 
·everything is now known-who was 
at fault and who are behind all these 
incidents. So, these incidents show 
to the world how some Parties are 
workJng, how some people are work-
ing nnd which elements are working 
under t.he friends of fascism .... 

PROF. S. MADHU DANDAVATE: 
(R'Bjapur): There was a starred 

question this morning as to who was 
responsible. No answer was given. 

SHRI F. H. MOHSIN: Mr. Mishra 
made another point that so many 
people were arrested under the MISA. 
Of course, some arrests were made 
under the MISA, but they were made 
in the interests of the security of the 
country, but, not as many as some of 
the Opposition Members feel. I would 
like to give some figures of the persons 
who have been arrested under the 
MISA who have some political affi-
liations. Ii 1, ~  

Out of 1498 who were detained 
under the MISA during the period 
from 7-5-71 to 30-6-74 who have some 

political affiliations, the Congress peo-
ple are also there and their number 
is 134 whereas the Congo (O) people 
are only 16. Of course, CPM are 
more-1153. So, these are the persons 
who have been detained under the 
MISA during this period. These are the 
people who have some political affilia-
tions. Of course, political afiliation is 
no criteria for being detained under 
MISA. Only when some act is done 
which is against the interests of the 
State, then only a person is detained 
under the MISA. So, the number 
shows that the party workers of some 
of the Parties who are here are also 
under detention, but the number of 
Shyamnandan Babu's party is as 
low as 16. 

The han Member made a point that 
the Prime Minister wanted to have 
her own way and when the Congress 
Party came in her way, it was split. 
ShyamnElndanji knows in what at-
mosphere the Congress had to break. 
It was only when the popular leader, 
Shrimati Indiraji W'aS thrown out of 
the Congress, it Was only when her 
primary membership wag 'canQetled, 
that the whole Party workers and 
Members of Parliament rallied be-
hind her realising that it was the 
dictatorship of some of the few peo-
ple who had no hold among the 
public and who had no hold in the 
country which fact was also proved 
latet" ... 

SHRI D. N. TIW ARY (Gopalganj): 
Not in the Party. 

SHRI F. H. MOHSIN: Of Course, 
there were some in the Congress 
Party. Sir, perhaps they thought that 
Indiraji"s leadership would vanish; 
but what happened? People supported 
us in large numbers. Mr. Shyamnan-
dan Mishra's party was reduced to 
a very small group of 16 members 
for ~ whole of country. When she 
found slle was not allowed to have 
cerftain socialist programmes passed 
in the Lok Sabha she had to seek 
fresh mandate from the people and 
Lok Sabha was dissolved in 1970 and 
elections were held in 1971. 
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About emergency it is true that 
emergency is still continuing. That is 
because of the situation prevailing in 
the country today. Even now we are 
not free from threat of war. Prime 
MinistEr Bhutto is often speaking in 
terms of war again'. He is getting arms, 
lethal weapons e~  from America, 
Iran, Turkey bt1d so many other 
countries which Mr, Shyamnandan 
Mishra is aware of. Can we say 
threat to our country does not exist 
today? No. Can we say everything is 
all right regarding the security of 
Our country? No. The situation today 
is so different today from the situa-
tion which was prevalent when the 
emergency was declared. This is the 
position today. The threat of war 
is still there. But that does not 
mean that emergency should be con-
tinued for ever. It is not to be so. 
This is being ·rev\ewed. A constant 
review is made. If there is any at-
mosphlCre to revoke emergency Gov ... 
ernmen"; will not hesitate to revoke 
the emergency. We do not think at 
present circumstances are there which 
call for revoking emeI1gency. 

o ~ Members on our side have 
replied to some of the points raised 
by the opposition parties. But I don't 
altogether say that there are nO for-
ces in our country which have got 
some tendency of fascist ideology. 
There .ue some individuals and some 
forces which have got some leanings 
towards this kind of fascist ideas and 
i eolo i~s  They cling to theSe things 
and the Government is quite alive to 
these forces and they are taking 
effectivp. action to unearth such forces 
Ilnd take action against them and to 
contain them. Acutually it should be 
the endeavour of all of us including 
Mr. Shyamnandan Mishra to see that 
these forces are kept at bay which 
day after day try to destroy democracy 
They have spoiled our democratic tra-
ditions. The very fact that such kinds 
ot SJ)Ct.'ches are made here shows 

how bl·oad.-minded we are and how 
democracy is functioning in this 
country. If there were really fascist 
tendencies I dont think OPpOSition 
people would have dared to make 
such speeches in Parliament and out 
side. Of course they have a right to 
speak, I don't deny that. It is a fun-
damental right as per our Constitu-
tion. 

I would like to say I appreciate 
one sentence which was passed by 
Congress (0) which says: 

'In a democracy democratic and 
constitutional means should exist fOr 
righting grave wrongs and repla.-
cing one Government by another 
Govf'rnment which promises to 'be 
be more efficient and responsive. 

We are not afraid of elections again. 
If the Government is not liked by 
people, we are not willing to stay 
even a day longer. 

If we are forced, let us faCe the 
election. Let us not take to the extra 
constitutional methods tiket terrori-
sing the Parliament Moembers a'.1d the 
Assembly Members to resign from 
the Assemblies and to dissolve 
the Af;semblies. This is not a parlia-
mentary m-ethod. This is not a demo-
cratic method. This is not a constitu-
tional method. Let Shri Mishra act 
upto the Resolution which has been 
passed in the Congress (0). These 
are now the tendencies which are 
now t<>king place. Let us analyse the 
situation. Where shall we go if the 
elected Members are slapped or if 
they are taken in procession On the 
back of the donkeys with a clean 
shave? Where can democracy survive 
Let us all condemn such acts which 
go against the Constitution and the 
democrctic principles. If you want 
we are not afraid of the election. The 
elections are being held. So far, the 
the Congress is very popular. The 
number of seats for which the elec-
tions were held in 1971-72 was 14. 
In 1971-72 by elections that were 
held for 14 seats, ten seats were won. 
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SHRI S. M. BANERJEE: We are 
C'.lnv inced. 

SHRI F. H. MOHSIN: Let him 
say that. The election and by-elec-
tions to the Lok Sabha were held 
between 1971 and 1974. Out of 32 
Congress has won 16. So, in 197'5 out 
of 2 elections, we have won one. I 
do not think Shri Mishra's party has 
won any seat. We have before us the 
democratic principles. We always 
adhere to these. I would appeal 
to all the Opposition Parties to use 
constitutional methods. Prime Minister 
is the symbol of progressive forces. 
Let us all try to see that Fasdsm. is 
put an end to-I mean, let Us put an 
end to the Fascist elements-and let 
us adhere to the democratic princi-· 
pIes. 

I oppose this Resolution moved by 
Shri Mishra and I agree to the amend-
m.ent moved by Shrimati Subhadra 
Joshi. 

SHRI H. K. L. BHAGAT: Sir, he 
has n"t answered my question. He 
has answered the points of the Op-
position. Why should not the Govern.-
ment issue a white paper about these 
extra-constitutional means and put 
them in a consolidated form. The 
Government should state these things 
clearly in their white paper. Why 
should not the Ministry of Home 
Affairs or Minister of Information and 
Broadcasting try to bring out a white 
paper about what is happening in 
this country. I want an answer to this 
from the Home Minister. 

SHRI F. H. MOHSIN: That is a 
very good suggestion.. We shall cer-
tainly consider it: 

SHRI SHY AM NANDAN MISHRA 
(Begusarai): Mr. Chairman, Sir, it is 
a matter of deep regret that some of 
the basic points raised during the 
course of the debate have not been 
replied to by the han. Members from 
the other side. 

Perhaps it was unrealistic on my 
part to have expected the replies to 

the points that I had raised because 
they were, as I have submitted to-
you, of a basic nature. They have 
just escaped them. 

But I do not hope that the han. 
Minister has got his speech cleared 
or sQreened by the Prime Minister' 
according to her latest diktate. Thnt' 
is one of the proud acts of our de-
mocratic Prime Minister which 
she recently promulgated--every-
satement of an han.. Minister must 
get the clearance from the Prime· 
the Prime Minister bu t the 0 ;cers hf 
Ministers Secretariat. That means not 
the Prime Minister but the officers 
of her Secretariat. 

Now, Mr. Chairman, if yOU go by 
the debate in this House you will 
agree t.hat J.P's ovement has already 
succeeded, I might say even eminently 
succeeo,=d. On everybody's nerves, on 
the other side J. P. seems to be sitting 
perpetuality. My han. friend Mr. !ndra 
jit Gupta says that J.P. is hovering' 
like a ghost over their heads. I hope 
he haa asked his praty at least not 
to be haunted by that ghost. 

Mr. Chairman, It is not oniy 
during the course Of this debate on 
this important motion that J.P's move 
ment Las been mentioned; it is the 
recurring phenomenon in this House' 
and almost daily at least for a dozen 
of times J.P's name figures in this 
House. They have been denouncing· 
J. P. without realising that they have 
already accepted what he stands for. 
Therefore J.P. to my mind Is being' 
unduly criticised by unthinking peo-
ple as doing something which is de.-
trimental to democracy. What J.P. is 
trying to develop is peoples' power 
and, if you do not have peoples' 
power E.S countervailing force to 
State J,Jower, than you will have a 
dictatorship and authoritarian rule. 
J.P. Is strivlnJ( for participative de. 
mocracy. 

But what have yOU been doing?" 
You sp.em to have complacently con-
cluded that denlocracy functions on]y-
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. through Parliament and State legis-
latures. I do concede that Parliament 
and State legislatures are the most im-
portant organs but there is something 
like loc<!l democracy and peoples ini-
;.tiative. Tell me in how many Muni.-
"t:ipal and district organisations you 
. have been able to hold elections and 
in how many you have come in the 
way of holding elections. If you lay 
all your stress on Parliament and the 
legislatures then what you would have 
is anaemia at the ext!"emities and 
apoplexy at the Centre. is 
-what J.P. is trying to avoid. 

The hon. Members on the other 
JOide seem to have come to a facile 

. conclusion that if two things are done 
then everything would be all right 
with our democracy. What do they 
suggest? They suggest that if the 
movement outside that is going on, is 
stopped or called off and if the Oppo-
sition does not behave in Parliament 
and in other State legislatures as they 
·do then everything would be all right 
with the country. Therefore, their 
conclusion is that Opposition must 
fold its tent and go and sit at home. 
That is precisely the language of 
as~is  Now, if the Opposition does 

not function in this House in the 
manner and with the vigour as it 
does democracy would be weaker on 
that account. What they cali 
character assassination is the legiti-
mate criticism of corruption. I have 
always asked my hon. friends on the 
other side not to equate exposure of 
corruption with character assassina-
tion. If exposure of corruption is 
called character assassination, here, I 
have to tell you, from this side, from 
the entire Oposition, that We would 
go on exposing corruption of the 
ruling party wherever we find. That 
is precisely the business of the Oppo-
sition. But, here the Prime Minister 
would go about in the country and 
telling eV'erybody, evoking their pity, 
sympathy and compassion that they 
want to remove her from Prime Min-
istership. Have you heard any-

where in the world any Prime 
Minister making a grievance of the 
attempt to remove him from office? 
But, this is what the Prime Minister 
is doing and this is what the sheepish 
flock of the Prime Minister in the 
House is doing. This is not the way 
in which democracy can be expected 
to function . 

They have tried to blame the oppo-
sition of acts of violence and disorder. 
But, have they paused to ponder for 
a moment that during the interroga-
tion in connection with the Samasti-
pur blast, not a single member of the 
opposition had been interrogated? I 
can name So many from your side 
who have been interrogated. Who 
prevented that investigating authority 
from interrogating the members 
of the OPPOSitiOn if they happen to 
be involved in this matter? You very 
lightly throw charges of violence and 

. disorder on the opposition, and here, 
you hold up your face against the 
mirror that it is all the members of 
your party who have been interrogated 
by the investigating agency during the 
courSe of investigation in connection 
with the Samastipur blast. 

Now, my hon. friend, Mr. Bho-
gendra Jha said that the monopolists 
and capitalists were posing a threat 
to democracy. I agree with him that 
monopolists and capitalists pose a 
threat to democracy. That is pre-
cisely what they are doing via the 
ruling party. They are heaping all 
the resources that they can command 
on the ruling party; they are making 
this democracy a black democracy 
with the help of their black money. 
I, therefore, completely agree with 
him. But, may I ask my hon. friend, 
who does not happen to be here just 
at the moment, to honestly tell us 
whether these capitalists and mono-
polists have not been strengthened 
considerably by the policies of this 
regime? If this is so, who is res-
ponsible for making these monopolists 
and capitalists pose a threat to 
democracy? • I . .4', : 
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Now, has not my hon. friend ever 
considered it necessary to assess the 
working of the MRTP Act? Does the 
Monopolies Commission fuction in 
the same way in which we conceived 
it? The Monopolies Commission is as 
good as dead. Yet, "my han. friends 
of the Communist Party of India 
would ask Us to believe that here is 
a progressive Prime Minister who 
must be protected against the forces 
of the opposition. Then, may I ask 
them also tu assess the working 
of the licensing policy? There is 
no such thing as licensing policy 
now, and therefore, the monopolists 
are having a f:E:ld day and they never 
had it so good. 

My friend Mr. Vasant Sathe posed 
a question to me: Can there be free 
enterprise when there is 'fascism? My 
answer is, No. Fascism cannot tolerate 
free enterprise. But, - what you find 
detrimental to democracy is not free 
enterprise so much and it is not the 
threat of free enterprise that you find 
in this country or wherever fascism 
took its birth, but the monopolistic 
or the oligopolistic phase of the 
capitalist economy which precisely 
constitutes a threat to democracy and 
which brings about the emergence of 
fascism. 

My hon. friend Shri R. S. Pandey 
spoke of the respect the Prime Min-
ister shows to the Opposition. Re-
peated utterancE'S of the Prime Mini-
ister denouncing the Opposition do 
not seem to confirm his views. The 
Prime Minister had at times called 
the OppOSition anti-national; the 
the Prime Minister says the Opposition 
constitutes the road block to prog-
ress. If that is the attitude of the 
Prime Minister do you think that any 
claim of that kind could be establish-
ed? The Prime Minister asked the 
people; dialogue with whom? dialogue 
for what? 

_ But my hon. friend asked me: Has 
not the Prime Minister been seeking 
your views and holding consultations 

with :\>Qu on importa.t matters? My 
answer to that is: in 99 per en~ of-
the cases, no. Only on those occa-
sions which ·suit her she summons us 
to a meeting. In fact, what the Prime 
Minister is showing is not respect for 
the Opposition but intolerance of the 
Opposition nnd that is one of the vital 
features of fascism that the opposi-
tion is not tolerated. During the 
course of her interview with the 
Blitz, the Prime Minister says: they 
say. remove Indira Gandhi; is that 
negotiable? That is, removal of 
Indira Gandhi, acc.ording to the 
Prime Minister, is not negotiable. 
Everything is negotiable in the 
opinion of the Prime Minister; prin-
Ciples and programmes are negotiable· 
but the removal of the Prime Minister 
is not. That, again, is not the langu-
age of a democrat but of an authori-
tarian leadership. 

They spoke of the conditions of 
liberty which we have been enjoying 
in this country. How can you expect 
full freedom of thought. speech and 
association in this regime? Will this 
House forget what happened to hon. 
Member Dharia the other day? What 
was his fault? I ask the hon. Mem-
bers. It was pointed out to me that 
no action had been taken a ain~  

MI. Mohan Dharia_ We do not want 
that any action should be taken 
against him. But the indictment 
by Mr. Dharia of this Govern-
ment was the severest and if those 
charges remained unreplied to, the 
country will think that they ire com-
pJeteJy true. You have not replied 1.0 
any of his charges on the floor of the' 
House Why do you blame the Oppo-
sition? The Opposition has been say-
ing precisely the same thing. We are 
glad that there i!'l at least one honest 
perSOn who has come out openly in a 
manner which confirms that the' 
charges made by the Opposition are-
completely justified. 

q ~  ~  ~ ~o o

-.ft ~ it q-t ~ ~ ~ ? ~

~ I ~,, ~~~ '  t-
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SHRI SHYAMNANDAN MISHRA: 

~ e han. Member Mohan Dharia 
. .advocated national consensus on all 
-important issues and problems. That 
was his crime. Then again he advo-

• cated a dialogue with the Opposition, 
. dialogue with JP; that was his crime. 

Do you think that any shred of free-
dom of thought and action prevails 
in your party if a person who advo-
-cates a dialogue with the Opposition 
.and wants a national consensus on all 
important issues and problems is 
treated in the manner in which he 
had been treated? We read in this 
morning's papers that Mr. K. R. 
Ganesh, Minister, is going to be 
another prey to this freedom that 
prevails in this party. He has - been 
guilty of saying that the concept of 
national sector is a subversion of the 

. public sector. Why this new-fangled 
concept of national sector when the 
public Beetor had been accepted by 
~e nation and by Parliament? You 
.are introducing a new concept. 

SHRI H. K. L. BHAGAT: On a 
'Point of order, Sir. He is not reply-
ing to the points raised but making 
.a new speech. 

MR. CHAIRMAN: He is quite right. 
While replying to a debate, the mover 
~anno  make any new points. 

SHRI SHYAMNANDAN ~ 
Very soon we might hear tha good 
tiding tbat Mr. K. R G8nesh is no 
more in the Council of Ministers. 
That is the kind of party you have 
Public sector is a concept accepted 
by the House and by the country. Na-
tional sector is a new-fangled idea of 
an individual. What is the strange 
concept of a national sector? Was 
this public sector not a national sector? 
Was it an anti-national sector? 

t had been said by an eminent 
writer that .. Fascism was to Italy's 
autobiography". The conditions that 
prevail in the ruling party make me 
remark that if fascism Coomes about-
but it would not come about because 
I have great faith in the vitality of the 
people, in the level of their conscious-
ness in the vastness and variety of 
this' land that would be t)nly 
because of the autobiography of the 
ruling party in this country . 

They have quoted from the speeches 
made by many of Us On many occa-
sions. But may I recall to the House, 
it is not without significance that a 
member of the ruling party advocated 
limited dictatorship and had spoken 
effusively on its virtues, but he eii-
c.aped any stricture from the party. If 
the hon. Member, Mr. Mohan Dharia 
could be dropped from the Cabinet 
for making an honest statement but 
a member of the party who dewells 
on the virtues of limited dictatorship 
is not taken to task would not one 
conclude that there is approval of the 
concept of limited dictatorship in the 
party. _ u:"'" L._ .• ....: ____ ~ 

Now we hear is e l~s that ex-
traordinary powers are necessary to 
fight the ise~ 

SHRI VAYALAR RAVI (Cblrayi!l-
kil): The Prime Minister has declared 
openly in DelhI that she has not ap.-. 
proved the idea of dictatorship. 
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SHRI SHYAMNANDAN MISHRA: 
Do they sound convincing to you 
when she seems to be making profuse 
protestations of passion and love for 
parliamentary democracy? 

One of the glaring instances of the 
!parliamentary system being reduced 
to a farce by the ruling party was 
provided by no less a person than the 
Speaker of the Haryana Assembly, 
who wrote to the Prime Minister in 
January 1972. Brig. Ram Singh, the 
Speaker of the Haryana Vidhan 
Sabha, wrote to the Prime Minister 
on the 20th January 1972 .... (lnter-

1"Uptions). If they go On interruptfng 
I will haVe to take more time. He 
has said that there have been only 
55 sittings in ten Vidhan Sabha 
sessions held between July 1968 and 
January 1972, which included five 
budget sessions. Thus. the average 
number of sitting·s per session came 
to approximately five days.. Besides, 
there were only two non-official days 
in the life of the Vidhan Sabhu. 

". ~~ n ~~ : ifillJ ~ ... ~, aT 
'flIT ~ I 

SHRI SHYAMNANDAN MISHRA: 
The Legislature functions only for 
five days in a session. That is what the 
hon. Speaker of the Haryana Assemb-
ly wrote to the Prime Minister in 
1972. 

Similarly, in Bihar the number of 
Ordinances issued was -so large that 
one wondered whether there was an 
Assembly in Bihar, or even if there 
was one, whether it has npt existed 
only in name. But why travel that 
far? What happens in this House? 
The hon. Prime Minister does not 
spend more than an hour a week in 
Parliament, or, say, only 24 hours 
during the c:ourse of a year. What did 
we see when Prime Minister Nehru 
was there? Prime Minister Nehru 
had such a passion for this Parlia-
ment that every day he devoted quite 

a few hours here. But the present 
Prime Minister does not spend even 
one day in terms of hours during the 
course of a year And the Parliament 
sits for nearly six months. It is thia 
attitude of the Prime Minister which .• 

~  ttfio ttqo .;rlft : ~ :sft ~ 
~ it ~~ ~ if z«,f""f'"l"f o:rty lIfT I 

15f7 ~qn  ;r.cr;r fq"1 
~ ~ ... ~  \iITffT ~ I 

The hon. Minister spoke about the 
working of the emergency and MIS A 
in this country. I have got a number 
of figures which I could qote. But 
here is a figure-not less than 20,000 
people are detained for offences or 
political nature in one State alone. 
Now, yOU chOOSe to call them extre-
mists; you do not call them as poU-
tical workers. 

SHRI F. H. MOHSIN: That is 
wrong. 

SHRI SHYAMNANDAN MISHRA: 
It is not on our deftnition that we 
shall work. If I go into all the 
details, that will put you to sh8'l'Ile. 
In what conditions these prisoners 
are kept behind the prison bars? The 
All India Wamen's A-ssociation came 
out with a report about the treatment 
to which women prisoners are being 
subjected. I would not like to report 
to the HOUse exactly in the same 
terms in which the All India Women'. 
Association reported on the conditions 
of the women prisoners dUring thia 
regime. 

Many prisoner-s are being kept as 
under-trials for more than three 
years. I ask them: would it hap-
pen in any democracy that for more 
than ~ee ;years people are .bein& 
kept as under trials? 

Now, these are the condition. which 
would convince uS that It 1.8 only aD 
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authoritarian regime, a totalitarian 
system which could work with extra-
ordinary laws of the Emergency, tile 
DIR and the MISA. 

One final thing on which I would 
like to lay stress On is the stock 
tactics of the ruling party to create 
myths primarily through their mass 
media. I was asked about the 
Samastipur incident SO many ti'mes, 
in so many ways. What did the An 
India Radio report on ~e Samastipur 
blast? They reported that the func-
tion had already been performed, 
when it had not even started, and 
thiB wonderful House has swallowed 
it. The function was not performed 
at all by that time. Yet, it was 
relayed by the All India Radio that 
the function had been performed. 
The All India Radio had also broad-
cast that the injuries caused to the 
late Mr. L. N. Mishra were only 
skin-deep and they kept on repeating 
it. 

SHRI VAYALAR RAVI: It was a 
report by the PTI, not by the All 
India Radio. 

SHRI SHYAMNANDAN MISHRA: 
It is quite clear that as a result of 
their policies, contradictions are being 
created in the society which it is 
beyond their capacity to resolve. 
They have no coherent framework of 
philosophy within which they can 
resolve these contradictions. So, it 
is mY hU'mble sU'bmission that it is 
the Government which Is responsible 
for creating these condition'S. No 
other small party could create such 
conditions. 

We have been reminded of the 
smallness of our strength. It is 
not necessary for them to make us 
aware of this. We are quite aware 
of the s ann~s of our party, There-
fore, we say, it is only their elephan-
tine party and their mighty Govern-
'lDent which can create conditions for 
the growttJ of fascism in this coun-
try. It is not given to any element 

in the Opposition to create such con-
ditions. It lies only in their physical 
and unprincipled strength that they 
can create conditions for the growth 
of fascism. 

MR. CHAIRMAN: Are you with-
drawing it? 

SHRI SHYAMNANDAN MISHRA: 
No, Sir. 

MR. CHAIRMAN: Now first I put 
amendment No. 1 moved by Shri 
Daga to the vote of the House. 

Amendment No.1· was put and 
negatived. 

MR. CHAIRMAN: TI.'len, I put the 
amendment moved by Shri Ra'm 
A vtar Shastri to the vote of the 
House. 

PROF. MADHU DANDAVATE: I 
am on a point of order, Sir. Any 
amendment that negates the main 
resolution is not permissible at all. 

Here, the entire tenOr of the origi-
nal resolution is again..:;t the Govern-
ment. It says: 

"This House is of the opmlOn that 
the Government is creating condi-
tions for the growth of fasciS'm in 
the country, .. " 

Mr. Ram Avtar Shastri's amendment 
wants to delete the word "Govern-
ment" , That means, the very sub-
stance of the original resolution is 
sought to be negatived by this amend-
ment. .rr'herefore, this particular 
amendment of Shri Ram A vtar Shastri 
negates the "main resoultion and 18 
out of order. 

MR. CHAIRMAN: It is too late 
to raise this objection. This amend-
ment i,c; already before the House. 
I will have to put it to the House. 
So far as I am concerned. there is no 
other alternative. 
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PROF. MADHU DANDAVATE: 
Sir, a point of order can be raised 
at any stage of the ctebate. 

MR. CHAIRMAN: It is true. But 
I hold thut I will have to put it 
before the House. 

PROF. MADHU DANDAVATE: 
Why don't you give your ruling? Your 
contention is that it is too late .... 

SHRI SHY AMN ANDAN MISHRA: 
It runs counter to the main resolution. 
It is not a permissible amendment 
at all'. That is precisely our sob-
mission. If tl'ley want, they may 
come forward with an independent 
Resolution on that. 

PROF. MADHU DANDAVATE: 
Under the Rules of Procedure, at any 
stage of the debate, point of order 
can be raised, objections can be 
raised. Therefore, Sir. you may 
pleast give a ruling on thjs. ~

wise. you will set a very bad prece-
dent. Let me humbly point this 
out to you. It i-s a very clear case 
of the Amendment negativing the 
main Resolution. 

SHRI H. K. L. BHAGAT: A point 
of order can be raised at any stage. 
But at the same time if there is any 
objection to an Amendment being 
admissible or not, the stage for that 
to be raised is when the Amendment 
is moved. Firstly, no objection was 
raised on the Amendment when it was 
moved. Now the Amendment 103 
before the House. It has to be put 
to vote. It is too late in the day 
to raise this objection. That would 
be against the rules. 

Secondly, I do not agree with him 
v.:'hen he sa ~ that this negatives the 
main Resolutiol1. The Resolution is 
for condemnation of fasci6'm. He 
thinks that Government is responsible. 
but the mover of the Amendment 
thinks that some other people are 
153 LS.-13. 

responsiLle. But the basic Resolu-
tion is t, e tendency of fascism. There-
fore, th", Amendment does not nega-
tive the a,,~  purpOSe Of the Resolu-
tion . It is in order. 

SHRI S. M. BANERJEE: Under 
the rules, if an amend-ment seeks to 
negative the main Resolution, then It 
is ruled out of order by the Speaker 
Or by the office Itself. In this parti-
cular Resolution, what is the main 
substance? It is about the forces of 
fasciEim. Whether it is Government 
Or some other forces, that is not the 
point. Professor Madhu Dandavate 
was skilfully saying ti1at the crux of 
the problem, that the main part of 
the Resolution, was the Govermnent. 
It is not so. Who is respom.ible for 
bringing fascism. whether it is Gov-
ernment or some other forces? Ac-
cording to Mr. Shyamnandan Mishra, 
it is tr'e Government that is respon-
sible. In the wisdom of the other 
member." who have wisely thought, 
th("re arc certa1n reactionary and 
communal forces and individuals who 
are responsible. According to ~ 

Subhadra Joshi. certain co'mmunal and 
reactionary forces and anti-democra-
tic forces are responsible. So, the 
substance of the Resolution about 
fascism i-3 there: it has not been 
changed. Therefore, the amendment 
has not changed its complexion. Who 
is bringing fascism. whether it is gov-
ernment or some other people, that 
has been challenged by this amend-
ment. Therefore, this r,,'mendment is 
in order. It has been accepted by 
the Chair and it cannot be challenged 
now. Otherwise, there will be no 
democracy. 

PROF. MADHU DANDAVATE: 
There are two point'l on which yOU 
win have tn ~i  .. categorical rulingll. 
specially on the point raised hy Shrl 
H. K. L. Bhagat. I can quote to 
you any number of precedents in this 
House. Even when a particular Bil! 
or Resolution was in progress, atter 
the i ~U 'l lion had taken place and 
certain Clauses were a1.;;0 adopted, 
some of us have intervened at that 
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particular stage and have challenged 
the Constitutionality and legality of 
certain aspects of that Bill or Resolu-
tion, and in such cases the Speaker. 
and on some occasions, the Deputy-
Speaker, had withheld tl1.e particular 
Bill or Resolution and said that this 
would have to 'be modified. On the 
same lines, I want to make a plea 
that, though at the stage of moving 
the Amendment no objection was 
raised, it is the freedom of every 'mem-
ber of this House to rise and record 
his objection tli.uough a point of order 
at any stage of the debate. There 
is one article which clearly saYS that, 
so long a.g the amendment is not put 
to vote or any Resolution is not put 
to vote, it is perfectly in order to 
rise and protest against any particular 
aspect of the Resolution or amend-
ment, if it is not perfectly in ord"€'r. 
That is one aspect. 

The second aspect is thi.g. Mr. 
Banerjee has said that the crux of 
~' e problem is fascism. It is not so. 
lf it is merely an academic discussion 
on fasei.sm, a Resolution of this type 
would not have cO'me at all. The 
Resolution is specifically about the 
responsibility of the Government for 
creating corlditions of fascism. There-
fore, the entire theme of the Resolu-
tion is the behaviour of the Govern-
ment. The Government has been 
PUt in the dock by the Resolution. 
If yOU look at the debate, you will 
find that there was no general dis-
cussion on fascism. While on this 
side of the House the responsibility 
was thrown on the Government, on 
that side they tried to reply to the 
debate by saying that the Govern-
ment was not responsible for ttle 
fasci&-m. That was the crux of the 
problem. Therefore, I feel that this 
particular amendment which is mov-
ed by Shri Ramavatar Sha..stri com-
pletely negatives the resolution and 
at any stage we can raise a point of 
of order and we, therefore, request 
you to kindly rule the amendment 
out of order. 

19 hrs. 

SHRI H. K. L. BHAGAT: I am 
quoting the rule. Kindly read the 
relevant rules. 

PROF. MADHU DANDAVATE: I 
am sorry to say is not correct. Pleasu 
see rule 177 ....... . 

SHRI SAT PAL KAPUR (Patiala): 
Mr. Dandavate is trying to mislead 
the House. 

SHRI H. K. L. BHAGAT: 
doe:; rule 177 says: 

"After a resolution 

What 

(1) After a resolution has been 
moved, any member may, subject to 
the rules relating to resolutions, 
'move an amendment to the resolu-
tion. 

(2) If notice of such amendment 
has not been gi:ven one day pre-
vious to the day on which the 
resolution is moved, any member 
inay object to the moving of the 
amendment, and suc1l1 objection shall 
prevail, runle-ss the Speaker allows 
the amend'ment to be moved" 

That clearly shows that an objection 
can be raised at the stage of moving 
the a·mendment. That has not been 
done here. That was the stage when 
he Sl'lould haVe brought this objec-
tion. Then, kindly see another rule 
347 which says: 

"The Speaker may put the amend-
ments in such order as he may 
think fit ...... , .. 

ThiG also shows that the objection 
can be raised not at tf.lis stage but 
at the stage when the amendment 
was ·moved. Therefore, the rules are 
absolutely clear. It was for them 
to have raised the objection at that 
stage. The only discretion given in 
347 to the Speaker is that if he 
considers any amendment to be 
frivolous, he' -may refUGe to put it 
to vote. That is that it gives a dis-
cretion to the Speaker to put the 
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amendments in such order as he 
thinks fit, and he can disallow any 
amendment which, in his opinion, is 
frivolous. There is no question of 
objecting to the amendment at this 
.stage. Certainly, the amendment is 
not frivolous. 

, Now, the crux of the matters is 
that the fascist tendencies are grow-

. ing .... (Interruptions). I think pro-
bably Shri Shyoamnandan Badu seems 
to have been caught in his own trap. 
He must 'blame himself for that, by 
bringing forward this resolution. 

SHRI SAMAR G UHA: I draw your 
attention to Rule 3441 regarding 
amendment..;. It says: 

"An amendment shall be relevant 
to, and within file scope of, the 
'motion to whiCh it is proposed." 

MR. CHAIRMAN: This point has 
been raised by Prof. Madhu Danda-
vate already. 

SHRI S. M. BANERJEE: In 
August 1974 when this amendment was 
moved, nobody objected to it. 

SHRI SAMAR GUHA: I pointed out 
to you the exact wording of the rule. 
That is No. 1. We have to see whe· 
ther this amendment is within the 
SCOPe of the Resolution. What is the 
Scope of the resolution? That the 
instrument, namely, the Government 
is creating conditions of fascism in 
the country. That is the crux of the 
whole matter. It is the govcrnm'ent 
here. The relevant portion of the 
resolution is that the Government is 
creating conditions for the growth of 
fascism in the country. 

SHRI S M. BANERJEE: Had the 
Government not crl!ated the condi-
tions, then you are not against the 
Government? 

SHRI SAMAR GUHA: Therefore. 
there is no scope for an amendment 
which is almost going totally opposi-
te the main resolution. The rule is 

clear that there cannot be an amend-
ment which is completely and subs-
tantively different in nature. 

The second point is: 344(2) says: 

"An amendment shall not be mov-
ed whiCh has merely the effect of 
a negative vote." 

This amendment has merely the 
effect of a negative vote. The amend-
ment moved by Shri Ramavatar Shas-
tri is completely negative in charac-
ter and, therefore, it does not stand. 
Of course, the Government can vote 
out the resolution of Shaymnandan 
Babu but this amendment is not in 
order. 

SHRI S. M. BANERJEE: Let him 
withdraw it. 

SHRI SAMAR GUHA: It is subs-
tantively different in nature. 

An amendment, the scope of which 
is not there, the net effect of which 
is Of a negative vote, shall not be ac-
cepted. 

SHRI B. V. NAIK: Sir, Prof. Madhu 
Dandavate made a submission on his 
point of order that according to his 
thanking-his subjective thinking if 
I may say so, -

PROF. MADHU DANDAVATE: 
Objectve und'erstanding of the rules 
of proced ure ... 

SHRI B. V. NAIK: You may set a 
precedent by letting a resolution 
which is negative in character, and, 
according to Prof. Madhu Dandavate 
again, you may make a breach of the 
rules which have been laid do\Vn. But 
there are two things involved in this. 
You may also, in the course of saying 
yes to Prof. Madhu Dandavate se~ a 
precedent and here is an objective 
factor at the time when the resolu-
tion was moved and an objective fac-
tor when the amendment Was moved 
by th'e two members that you may 
set a precedent that in future on 0 
Resolution at any particular pOint of 
time the question of amendJnent l11B.y 
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pe turned down. There are two prece-
dents either 'way which may se':. in. 
The question now for Us is to under-
• tand what is the operative part of 
the J!tesolution. Is it th'e Central 
Govt. which is creatl.ng conditions of 
fascism or are there conditions of 
fascism only? Government can cre-
ate conditions of fascism in tW/J ways 
one, by itself being fascist in its ten-
dencies, and, second, by not curbing 
the elements and the forces of reac-
tion and of fascism. If Mr. Shyam-
nandan Mishra says that Government 
has been inactive in dealing with 
these fascist forces in this country 
then there is lot of strength in what 
Mr. Ramavatar Shastri has been ~a
ing. Under the circumstances, what I 
request yoU is, kindly take an objective 
view and not the subjective i~ l of 
Prof. Madhu Dandavate. Let it be left 
to objective considerations cf the 
House to com'e to a conclusion. 

PROF. MADHU DANDAVATE: 
May I suggest a way out? It will be 
acceptable to you also. You can 
keep the ruling pending. We can' talk 
out the resolution. e is~ it will 
set up a very bad precedent. We don't 
protest against the ruling. Please do 
not force US to. stage a walk-out be··· 
cause We do not want to do it against 
the ruling of the Chair. Therefore 
what I suggest is, keep the ruling 
pending; we will not insist upon put-
ting the resolution to vote. 

MR CHAIRMAN: As far ~s I am 
concerned I have ~o  clear viewo; ab-
out it. The first thing is that the am-
endment has already beE'n moved 
and it wall not objected to at thAt 
stage according to rule, l' in~ 

to rulej' this objection should ha,,:e 
been taken at that stage. There IS 
the rule which Mr.Bhagat has read 
out. J have seen that rule. The se-
cond thing is this. Growth of flilsci-
.sm is a dangerous thing. Now. if 
the House is convinced that condi-
tions exist for growth of fascism then 
it has to give a finding. 

SHRI SHYAMNANDAN MISHRA: 
Kindly read the wording of the re-
solution. 

MR. CHAIRMAN: I have read it . 
If the House agrees that condi tions 
exist, then, in that case, it has to give 
a finding as to who is responsible for 
it, and if necessary, also o i ~ the 
panacea as to how to eradicate it. t 

SHRI SHYAMNANDAN MISHRA: 
On a poin t of order. You have been 
pleased to mention two things. 
Once it was C'b'Jected to. 

MR. CHAIRMAN: How long will 
it go on? 

PROF MADHU DANDAVATE: He 
has not given his ruling. (Interrup-
tions) . 

MR. CHAIRMAN: Order, please. I 
have given a ruling. But. if you 
want to make a submission I shall lis-
ten to you for <l minute or two. 

SHRr SHYAMNANDAN MISIIRA: 
I am rising On a point of order for 
two reasons. One is that you have 
be'en pleased to say that at ~ time 
the amendment was moved no obj'ec-
tion was taken. 

This is a peculier condition stated 
by the Chair. You are now setting 
a very bad precedent. This 13 not an 
ordinary thing which the Chair wou-
ld be doing. The rule is clear that 
no amendment whiCh falls outside 
the scope of the motion can be admit-
ted. 

MR. CHAIRMAN: That is a matter 
of scope. It is not D questiOn of ne-
gativing it. 

SHRf ISHAQUE SAMBHALI 
(Amroha); After your ruling can the 
matter be reopened? 

SHRI DARBARA SINGH: 
you given your ruling Or not? 
is what I want. 

Have 
That 



393 Growth of CHAITRA 5, 1897 (SAKA) Fascism (Res.) 394 

MR CHAIRMAN: I have permited 
Shri Mishra to make a submission. 
What I say is the actual position E.nd 
what he says is not. He is only mak-
ing a submission. I am listening to 
him 

SHRI SHYAMNANDAN M[SHHA: 
This is nut a sufficient condition for 
'he Chair when it a ~s to judging 

'the amendment On merits-the merit 
in the sense of its admissibility. Now 
the Chair has its own duty. If, for 
exampl'e. the Members have ileen re-
miss in,not taking an objection to an 
ob}ectionable amendment, then do yOU 

. mean to suggest that the Chair has 
no duty 'in the matter? The Chair has 
a certain duty_ Secondly, yOll have 
not read my Resolution in the spIrit 
in which it has been conceived My 
humble submission is that you have 
to interpret it not In a way, that h'l:-
never b'C!en contemplated by me. In 
the Resolution I have tried to throw 
the blame squarlv upon the Govern-
ment for creating thes'C! condition5. 
That is the c"ucial point in the Reso-
lution. That is, it is the Government 
which is creating the conditions and 
it is because of that that I say thlit it 
was a Resolution of cem'lOrious natuTe. 
I wanted to censure the Goverllm0nt 
for creating these conditions. Now, 
you want to shift '~ responsibility: 
I repeat I wanted to lay the ~a e 

squarely on Government. Now you 
see the amendment urg.es something 
different. That, I think, is not in 
keeping with the letter' or spirit ot 

myResol ution. 

SHRI S. M. BANERJEE: I 'ghall 
read the Resolution of .my hon, friend , 
Shri Mishra. 

"This House is of the opinion that, 
the Government is creating con-
ditions for the growth of Fascism 
in the country and thereforE' o~ 

ves that a Parliam'entary CommU-
tee be constituted' to make ,:t"ccom-
mendations to ou l~ a  tltis dan-
gerous trend ... • ' • . 

Sir, the amendm'ent moved by my 
friend is very clear. 

For 'the Government is' 

Substitute 'certain reactionary and 
communal forces and individuals are.' 

I have heard the hon. Member, 
Shri Mishra's talking of freedom of 
expression or freedom of :loeech. 
But, Shri Shastriji's freedom to ' o ~ 

his amendment should not be there. 

He has moved it in the month of 
August 1974. The vigilant Mt.tmber 
as ~ i Mishra is, has read it many 
times. Pel'haps he always takes the 
C.P.!. very seriously. 

He must have read this particu13r 
amendment. ~ might have thought 
that this ~solu ion is going to l'onti-
nue indefinitely and that is why he 
dId not take care of it This amend-
ment is in order. 

Mr. Chairman, I give yoU an exam-
p:e. Long back some hon. Members 
from the Congress party moved th.!lt 
I Ie' left Comm.unist 'parties be ban-
ned. Sir, there was no party as lelt 
Co uni~  Patty. Then, I 'moved 
an amendment that those , ~o le"t 
the Communist Party, be banned. 
~ was, taken up .. !though :01 .. 

tlmately bpt..h.t'11te Resolution .an\.i,I' 
my amendment were withdraVln,1 Sir., 
[ am surpris.=d to find how in the wis-
dom of Mr. Shyamnandan Misma 
this particular amendment wh1cljt is 
more POsitIVe than thJs ' esolu i~  i" 
not in order. Are We; 'riot ~n l ll  

to express our vf'i!WS .. That is why'lf 
requestt(')"yotJto alloW Mr.' Ramav'Ii" 
tar Shastri' 'to tnove' l1ill' 'amendment .. 1 

MR. ,CHAlRMAN:.rl·, I am putting 
this amendment to vote .. 

SHRI SHYAMNAHDAN MIBHRA. 
Shri Samar Guha and Prot'. a l ~ 

Dandavate then left the House. 

Am.endment No.2 was put and 
negatived. 

MR. CHAIRMAN: I shall now put 
the a en ~l  . .of Shriplati, SavHri, 
Shyam to the vote of the House. 
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Amendment No. 4 was put and 
negatived. 

MR. CHAIRMAN: I shall now put 
the amendment of Shrimati Subhadra 
Joshi to the vote of the ous~  

The question is: 

"That in the resolution,-

(i) JOT "the Government is" 
substitute "certain communal, re-
actionary and anti-democratic 
elements are" 

(ii) JOT "resolves that a Parli-
amentary Committee be constitu-
ted to make recomm'endation5 to 
counteract this dangerous trend". 

"recommends to the Governrnent 
to eff'ectively check such activities 
of those reactionary and communal 
forces and individuals in order to 
save our independence and demo-
cratic values which are being 
threateP.led by the said forces" (2) 

The motion Was ad6pted, 

MR. CHAIRMAN: I shall now put 
the Resolution, as amended, to the 
vote of the House. 

The question is: 

"This House is of the opinion that 
certain communal, reactionary and 
anti-democratic elements are creat-
ing conditions for the erowth of 
faScism in the country and there-
fore recomm'ends to the Government 
to effectively check SUCh activities 
of those reactionary and communal 
forces and individuals in order to 
save OUr independence and demo-
cratic values which are being 
threatened by the said forces." 

The .ResoLution, as ",mended, was 
adopted. " 

GMGIPND-M-'JS3 LS-I4. 

19,19 hours 

RESOLUTION RE: MEASURES 
TO REMOVE ECONOMIC AND -SO-
CIAL INJUSTICES TO WOMEN. 

SHRI INDRAJIT GUPTA (Alipore); 
Sir, with your permission, I beg to 
move the following Resolution: 

"On the occasion of the declara-
tion by the United Nations of 1975, 

'., 

as 'International Women's '.;ar', 
this HOUse urges upon the Prim' 
Minist'er to initiate a comprehensive 
programme of specific legislature and 
administrative m'easures aimed at 
removing the economic and social 
injustices, disabilities and discrimin-
naticus to which Indian women con-
tinue to be subjected, particularly in 
~ field of marriage and divorce 

laws, dowry customs, maternity and 
child welfare in the rural areas, 
unequal pay for equal work, educa-
tional and employment opportuni-
ties, vocational training a'_ld facilities 
for working mother." 

I am VE.!I'y glad .... 

MR. CHAIRMAN: The han. Mem-
ber will continue with his speech 
next time, I wish you all a very hap-
py Hoti, The House stands adj''lurn'.ad 
to meet at eleventh hours on 7th Ap-
ril, 1975. 

17.20 hrs. 

The Lok Sabha then' Ild;ouT,ned nit 
Eleven 01 the Clock on Monday, 
April 7. 1975 ChaitTa 17, 1897 (SakaL 


